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Thursday, this the 6t1  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Mcnîber 
Hon'ble Mr.K.George Joseph, Administrative Member 

OA 29/2013 

1 . 	C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'l'.P.LatheeF 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Islan'd-682 555 

. The Chairperson 
Village (Dweep) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

Applicants 



4 	The Executive Officer 
Villáge.(.Dw eep) Panchayath 
Kiltai Island, Union Territory of I akshadweep-682 558 

5 	The Principal 
Goveinment Senioi Secondary School 
Kiltan island 
Union reiiito of Lakshadweep-682 558 	 Respondents 

(By Advcate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Ramdas (R3) 

0A67/2013.. 

Seedikoya.M. 
S/o Ahb'osala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558 

2 	MaishaT 
S/ Kidavu Komalarn 
Thnakkal HOuse, Kiltan Island 
WiQn Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/a Khalid 
Aliniapora, Kiltan Island 
Union lTerritory of Lakshadweep-682 558. 

4 	azi 

Pu1hathJi!a 111am, Kiltan Island 
Titbry of Lakshadweep-682 558. 

SadMijharnmed Koya C.H. 
SboMuthukpya 
C!iayath I-louse, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra,feek Kh H.M. 
Sbo Abdul Rehrnan 
Aliyar House Kiltan Island 
Uhiori Territory of Lakshadweep-682 558. 

(By Adcaer:habu Sreedharan) 

Versus 

• Applicants 
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-I 

t.Jnion Ten itory of Lakshadweep represented by 
the Aclrninistratoi, Kavai athi Island-682 555 

The Liiector of Panchayath 
Union Territory of Lakshadweep 
Kvarath'iIsland-682 555 

The Chairperson 
Viliage(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive, Officer 
Village (Dweep) Panchayath 
KiltalTi Island. 
Union Territory of Lakshadweep-682 558 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 	0A87/2013 

Abdul Salarn P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lak shadweep. 

Sajid Ihan, age 33 
SIb, Sajdrnuhârnrned 
Kth;1I6use Kiltan Island 

(By A vocai&:t Mr.Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
U17 ion Territory of Lakshadweep 
Kavarathi -682 555 

2. 	Th Director, Department of Science & Technology 
alhd'eep Administration, 

K.4th Tsiand-682 555 

94 

Sub,  iikal Officer 
Of 	of th Environment Warden 
D'jrtmerit o± Environment and Forest, 
Kil'tan Island, Lakshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



- 

(By Advocate: 	(Mr.S.Radhakrishnan (RI ,2 & 3) 
	

. 

(Mr.R.Rarndas - R4) 

OA 113/2013. 

I. 	MuthukoyaT.P. 
• Sb Kidave Haji 

ThirLivathapura, Kiltan, Lakshadweep. 

SaliJi P. 
S/dIbrahirn Haj i 
Paridara, Kiltan, Lakshadweep. 

\'aoob P.K. 
S/oSubair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMo hammèd 

Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
Sb Sayed Muhammed P.K. 
Aralckalpura, Ki itan, Lakshadweep. 

 
SKiçIáve T.P. 

Ki Itan,. Lakshadweep. 

Mtia'var 
Sb Shaik K.IK., Pa!liyachetta, Kiltan, Lakshadweep. 

StharC.I-I. 
Sbo'Móhhir$ed P. 
Chadipura,1ijtan, Lakshadweep. 

16hernP:Y. 

Pakyoda idtan, Lakshadweep 

1fieed pT:, 
Sb K!.thhi Haji, Pallithithiyoda, 
Ki1 tan,  L.akshadweep. 

(By Advocté: Ms.Daisy I Daniel) 

Versus 

Applicants 
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...,'.. • 	I . . 	i.he Administrator 
Union Territory of Lakshadweep 
K.arathi.-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
K,l1 tarj 682 55:8: 

3 	The Employment Officer 
a\?aràthi,L k s K 	 hadweep-682 555 

Director of PancFiayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village(Dweep) Panchayat, Kiltan.— 682 558 

6. 	Horticultural Assistant 
\JiI1 	(Dweep) Panchayat, Kiltan-682 558 

(By Advocate MrS Radhakrishnan-R1,3,4&5) 

5. 	OA 12612.013' 

Asadulla K C 
/o 	 'US.Uff  

Kannichetta, Kiltan Island 
UT ofLa shdaciweep-682 558 

2 	K:u Il' 11' L M 
S/ä: A flTI b UkO)/ 	. 

Manlummel, Kiltan Island 
'J7fLaksEddweep-682 558 

3 	Naa'i K 
Sb Mohammed 
I.ømalarn, Kiltan Island 
U FofJakshdadwcep-682 558 

4 	Salecrn P. P 
S/o llamsa 
P :iithenpura,Ki!tan Island 
UT of Lakshdadweep-682 558 

5 	RaCe., k P P.  
/01 Chajidan 
uiat!ndra Kiltan Island 

UT 6flshdadweep-682 558 

Respondents 
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Kynhi.K.P. 
Sb Pukbya 
Kattnp.ally, Mitan Island 
UT o1.UaRs1weep - 68 2  558 

Abdul Kàsim P.V. 
s1b. uneer.  
Pentàrnveli, Kiltan Island 
UT of Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Applicants 

. 

1. 	Uiion Territory of Lakshadweep represented by 
the AdministratOr, Kavarathi Island-682 555 

2 	The Uuector of Panchayath 
Union Feuttory of Lakshadweep 
Kavarathi Island-682 555 

The chairperson 
Vi.11ageI(wee) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The EnvirQn1et Warden 
Dpartment ofEnvirnrnent and Forest 

onl.Office, Kiltan Island 
Union Territor/ of Lakshadweep-682 558. 	Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

OA 137/2013 

I. 	Jalalpdheri K.K. 
Sb Shaik Poovalap 
Poo'alap House, Kiltan Island, 
JT ofL.ksh;ad''eep-682 558. 

2 	NoQ 1 u 1  IslmC'H 
Sb 1aIlalpy 
Kl1i'oda 1  Kitan Island, 
U16fLakha6'eep-682 558. 
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Ibrathulla T K 
S!Q Aharned 

hna1H6u5e, Kilt.an Island, 
UT ohiakshadweep-682 558 

4, Amer.aliA.P. 
S/oS.'ed Mohammed 
Arakalapdra House, Kiltan Island, 
UT of Lakshadweep-682 558. 

5. lsnail T 
S/0 YUSUI' 

Tholiyoda House, Kiltan Island, 
UT oftakshadweep-682 558. 

6 Syed Mohammed Koya K P 
S/o Mohammed 
Kanjiura HOuse, Kiltan Island, 
IJI. of Lak.shadweep-682 558. 

7. IK.asinkoya C.H. 
Sto Muthukoya 
Amrnipdra 1-louse, Ki itan Island, 
.Ul' of L.akshadweep-682 558. 	. 	 Applicants 

(By Advocate Mr Shabu Si eedharan) 

Versus 

I Union Teiçitoiy of Lakshadweep represented by 
the Administiatoi, Kavaiathi Island-682 555 

2. ihe 	ietoofPanchayath 
Uiiion Territofy of Lakshadweep 
Kavaiathi Island-682 555 

3 1 he 	hairperon 
Village JDwep) Panchayath 
Kiltan Island Union Tei ritot y of Lakshadwcep-682 558 

4 Theecflr&Officei 
Vi'11ae (Dweep) Panchayath 
Kiltan Island, Union Tciritory ofLakshadweep-682 558 

5. 
Electrical Sub Division 
Kiltan1sland 
UiibiT1 Territory of Lakshadweep-682 558. 	 Respondents 

.:.•. .. 	I 
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(By Advocate Mr S Radhakrishnan (R1,2,4 & 5) 
F . 

OA.  t8112013• 

Sadakathulla,A, age 38. 
.S/o Kunhi. Ahammed 
Aj ilad I-Touse, 1(1 Itan Island 
Lakshadweep 

2. 	Nara:ru :li.a.P.T.,:age 26 
• S/o Kunh.i 

Pal:1 j:thithiyodã: House, Kiltan Island 
Lalcshad weep. 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

Applicants 

The Administrator 
Qnion Territory of Lakshadweep 
Kavaiathi-682 555. 

Chairperson 
Vlla (Dweep) Panchayath 
Kiltaj:6 ;g2 358 

'A 

3 	Diieco oFPanchayat 
Departmnt of Panchayath 
Ka'arath i -682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (RI& 3) 

• O.A.No. 212/2013 

P.P. Havvabi, W/o. Abdul Salarn 
Labourer, Ag icültural Department, 

gti Ls!ànd; Rsiding at Pallipurarn House, 
Te+itbr of Lakshadweep, 

AgjisIa1)d. 

(By Aocae: Mr'I: Jaju Babu) 

'A 	Versus. 

The Director of Agriculture 
Union Territory of Lakshadweep 
Ka'iaratti Island - 682 555. 

Respondents 

App! icant 
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The Administrator 
Union TrritOry of Lakshadweep 
Kavaratti Island - 682 555 	 Respondents 

(By Advocate Mr S Radhakrishnan) 

9 	G. A 266/2013 

	

i...y. 	:. 

1 	SbirA1, K 
Kuriyathiyocla:House, 
Kiltan Island. 

C.P.F•iroz. 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

.4. 	M. C . 2J a ffè 

PakkipuraHouse 
Jâlpeni Islnd. 

Habsa. A 
Alikorre House 
Kiltan Island. 

A.P. Nasema 
Aynapura House, 
1Ka'ratFi Island. 	 . 	Applicants 

(By Advocate Mr K B Gangesh) 

Fh'&Adniinirator, 
of the Union Territory 

bf Lakshadwèp, Kavarathi - 682 555. 
Fhe 1Directoi Services) 
Administration of the Union Territory 
of Lakshadwèp (Secretariat), 
Kavaratti - 682 555. 

pepartiitnvironment of Forests 
)nrrrp' of Lakshadweep, 

555. 	 . 	 Respondents 

I 	 . 	 . 

CA 
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(B),  Advocate: Mr. S. Radhakrishnan) 

10. 	O.A No. 268/2013 

M. NbprulAmeen 
Sb. K'C..Sayed Mohammed 
Mu!aahiHduse, Agatti Island 
UnionTerritöy, Lakshadweep. 

B.M. Mansoor 
Sb, Late A.C. Mohammed Jalaluddin 
13harkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
7
-1 

un on Territor bf Lakshadweep, 
Kaarathj - 682 555. 

The Director of Panchayath, 
Department of Panchayath 
Kavaratti - 682555. 

Director of Scipnce and Technology 
and Invirohnent ........ 
Union '1er6ry of Lakshadweep 
Kaàthj68 ;55. 

Directbr (La16ur& Employment) 
Kavarathi - 68. 555. 

Special Officer 

Village (Dwee Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. S. Radhak.rishnan) 

	

H. 	A269/2013 

Ahamid Faheer.C., age 32 
Sb T.'Ounjs. 

Island, 
Lakshd'vp; 	: 

(By A Kuriakose) 

<A 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of .P.nchayath 
Department of Panchayath 
Kavarathi -682.555 

The Executive Officer 
Village (Dwe) Panchayath 
KiItän-682 558 

1lorticultural Assistant 
ViIlae(Dieep) Panchayat, 
K.iltan-682 5. 	 Respondents 

(By Advocate 	(Mi S Radhakiishnan (Rl,3 & 6) 

12 	 J il  

DIo SjMWUhi* 
Nambi.h 	House, 	1tan Island 
Lakshadwp 

(By Ad\)ocate Mr.Grshious Kuriakose, Sr.) 

Versus 

1. 	T Adn1inis.tor 
Kavarathi-682 555. 

2 	biietd pfàn6hayath 
bepaitènt df anchayath 
Ihi1462 555. 

3. 	tivOffiOer 
Panchayath, Kiltan-682 558 

App Ii cant 



S 	 12 

4. 	Chairpersdn. 
Villà,e (Dwep) Panchayath, 

1. 4  

Kiltán-6S258 

(By Adv6cat: Mr.Sdadhakrishnan - R-3) 

13. .OA28172O13 

I. 	TahaP 
Sb Sayid V.K. 
\'allornkadiyodi 
Kiltan Island, Lakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas 1-Touse 
Ch et 1 at. 

Respondents 

Applicants 

. 

(By Advoëate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1 	1 he Administi atoi 
UT of Lakshadweep, Kavaiathi-682 555 

2 	Diiectoi 
Sci.rice & Technology 
chtlat-682556 

3 	 QfIanchayath 
Rui a! Development Department of Panchayath 
Chetlat7-682 556 

4 	Chaipeison 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 	Add! Sub Divisional Officei 
Chtlat-682 556. 

6. 	Junior Scientiflc Officer 
Chetlat-6255. 

7 	Accounts Offlcei 
Sccictaiiat, Ka'vaiathi-682 555 	 Respondents 

(By Ad\ocate Mr SRadhaknshnan-Rl-3 & 5-7) 

14 	OiNo 299/2013 
77  

4 	
1•• . 
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A.K. Sajeed 
Akkara House 
Kalpé Isah 

p:IJe; 
PoodyemHoue 
Kalpeni Island. 

A.]'. Ahadabi 
Athanarn Thottam House 
Kalpenilsiand. 

P.P. Sulaikha 
Puthiyà Pandar.am House 
Kalpeni Island. 

C.P. Nooiehàri 
Chemmanam Palli House 
Kalpehi Islad. 

	

6 	A.K. Beebi 
Arakkalar House 
IKalpeni Island. 

	

7. 	M.P. Mohammed 
Mulljpura House 
Ia1pni 1slaid. 	 Applicants 

(By Advct  6 M K B. Gangesh) 

Versus 

The Adrn1itator, 
Adihinistration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

The Directon (Services) 
Adrninistratiqn of the Union Territory 
of Lakshdwp, (Secretariat), 
TKa'iaratti L 

 
térriôryofLakshadweep, 

ta'Ja;athi r 682 555. 
Rè5rsentèd by its Director. 	 Respondents 

(By Ad\dçte: Mr. S. Radhakrishhan) 
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15. 0A300/2013 

F3.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

1:1 .P.Hassan,age41, 
S/o Sayeed l3ukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M,I3ampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kaim, age 44, 
S/o Koya Kidave, Chettathada 1-louse, 
Andrott Island. 

IK.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra I -louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o K unh i Koya, Thattarnpokkada House, 
Androti. Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

II. 	P.P.Fâthimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12, 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 



O 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o B u han, Lavanakkal F-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathaia, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalarn Kattu, 
Andnott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

22.. Mohammed Murshid, age 36, 
Sb. Koyamma KR, Moosathada, 
Andrott Island. 

K.C.Moharnmed 1-lussain, age 39, 
S/c. Sayeed Ismail, Kannichetta, 
Andnott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



S 
M.P.Khaleel, age 37, 
S/a Assainar, Matharapura 1-louse, 
Androu Island. 

1-I.P.1-lassan,age41, 
S/a Abdul Khader K,, Perumpally House, 
Andratt Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnmabi, age 37, 
D/o YousafT., Lavanakkal Huse, 
Androfl island. 

I-1.K.1-Iussain, age 35, 
S/a Pookunhi, Halookakkada House, 
Andratt Island. 

M.P.Mohammed Rafeek, age 31, 
S/a Koyamma, KunnarnkaIam House, 
Androti Island. 

K.Mohammed Fasal, age 32, 
S/a Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/a Aboosala U.K. Kunthathalarn House, 
Andratt Island. 

K.K.Moharnrned Farook, age 27, 
S/a Kunhi Seethikoya, Kerakkadarnali House, 
Andron Island. 

Aithheed Khan, age 39, 
S/d,S.yeed Ismail, Aliyathara 1-louse, 
Andioi.t Island 

K..bdu1 Salarn, age 33, 
S/a Muthukoya, Kannathimmada I-louse, 
Andratt Island. 

K.K.Anwar 1-Iussain,age 31 
S/a Kaya V., Kerakkada House, 
Andrait Island. 



	

. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohamrned AliyuI Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada 1-louse, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M,M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada I-louse, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
Dbo Y:ousaf, Mylachetta House, 
AndrOti. Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegurn, age 37, 
D/o Mohammed B, Aliyathara House, 
Andrtt Island, 

KJ.Pookunhi Koya, age 36, 
S/1 6. Ydcoob, Kolikkatt House, 
Androti Island. 

K.Dervesh Mohammed, age 36, 
S/o Sayeed Mohammed, Kachashada House, 
Androti. Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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. 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
j-\dministration of the Union Territory of 
Lakshadweep, Kavarathi. 

Dirctor of Panchayats 
Department of Panchayats 
Administration of the Union Territory 

'ofLakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer, 

Faisal Ameen 
S/o Pookoya N 
Achaminada 1-louse, Androth. 

N'lohammed Shamsheer M.K. 
SIói3athesha U.P. 
Mayarnkkada House, Androth. 

T. Mohammed Asker 
S/o Seethi 
Al iyathara I-louse, Androth. 

8. 	Nouhkhan M.K. 
SIoSed Koya 
fvlayamkakkada 1-louse, Andi oth 

9 	Mhammed Kasim p  p 
S/d:l1idave, Pálathupra 1-louse, Androth 

AbdtiJ: Akbai: 
Sb 	0bair 
Pan1ah Puthiya Pura I-louse, Androth 

Mujeeb Rahman 
SI.o Ibrahim 
/-\Iiyathara I-louse, Androth 

12 	iia K I 
/o 1<asim Koya 

Künjmathi 1-louse, Andioth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayeriamada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Th.echèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Kbya 
Shaikki.nte Veedu House, Androth 

P.P.Koyamma 
S/o P...<..Kidave 
Palathupura House, Androth 

Muhaiimed Khaleel 
S/o A5du11a 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikka1 Puthiyapura House, 

	

Androth. 	 Respondents 

	

(By AdyQ4ate: 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5.-19) 



( 

16. OA,301/2013: 
	 I 

1. 	Anakoya TV, age 44 
Sb Koya Than kgal.: T, 
'I hailath Valiyakkattu 
Androth Island 

2 	SaycedJKoya, age 43 
S/a KyKidae Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnmada House 
Androth Island. 

Yousaf, .age 60 
S ./o Ahammed, Kandalath House, 
Androth' Island. 

5 	Mujee[ Rehman, age 35 
S/a Koya, Kaiachetta House, 
Andioth Island 

Abdu1Nasdr,ae, 38 
S/oi"a11a Koya; Kunnashada House, 
Androth lslad.'. 

Mohammed .Basheer, age 37 
S/a Yacoob, ,1liyathara I-Ioue, 
Andioh Island 

8 	Shihudee,1  age 35 
S/a Sayeei1Koya, Pandath Puthiyapura House 
Andioth Iand 

Pookoya, age 4 
S/o.Kbyamnia,Mayampokada 1-iouse, 
iidth Is:lancji 

age .  
$/o.J(oyar,ha:Kpya, Thacheri House, 
And oth Island 

1I 	Asil,age37 	I  
S/a Scethi, '1 hcheii Moosathada House, 
A1ndioth Island 

•.." 



12. 	1-lassan, age 30 
SbJamaludheen, Kadiyammada House 

• 	ArTdrot.h 1s'1and. 

• .13. Mohanied Rafeek, ag&41 
S/b Ayshornrnabi, Bilutheth House, 

• . 	Androth I1and. 

Jalal,age37 
• S/o Kunniseedhi, Palathupura House, 

Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalarn House, 
Androth Island. 

Abdul Hassan, age 51 
S/o Abduj.Khader, Karachetta House, 
Androth Jslaiid. . 

• 	17.. 	Kya,ae48 
S,/.o Sayed Mohammed,Thacheri Moosathada House, 
Androthlslànd. 

18. 	13asheer, age 
boKidave, Mopdampura House, 

Androth Is land. 

19 	Muhnmed Issain, age 42 
S/ô HamU,Azhikakem Pura House, 
Adi2ot11i 	. 

Jabbar,age 39 
Sb Nalla Ko,' Kunnashada House 
Androth 1s1ard. 

I'/IohammedLiyaudden,age 33 
Sb Sayced Mchammed, Neelathupura House 
Androth Island, 

Habed:ae4 
SqeedQharnmed, Kunhali House, 

''Jt "• 

S1Ine1; ae 33 
/oKidaveEodmkakkada House 

Androth Island. . 	. 

Ràiad 13eebi age 46 



• 	

S 

S/6 Siddeeu&uthiyana1akarn House, 
•dro'th.:JsI'r.?: 

25 	Indeen, age 60 
S/a Aharnrned, Kandalath House, 
Andioh Island 

26 Mohammed Saleern, age42 
S/a Sayeed Mohammed,Kunnashada House, 
Andi oth Island 	I  

27 	Gafooi, age 41 
S/a Thangu Koya, Pentamveli House, 
An dro. ;hI s I ai1 d .:  

Siddeeueagè.43. 
S/o (idave, ModiyOthada House, 
Andoth IslaiidH 

Shanayas',âgd33 
S/a ,Kunhi Ii'oya, Pochalam House, 
An.dioth Island, 

30 	Pookunhi, age 50n 
S/a Kidave, Aliyathara House, 
Andi'th Is,l and 

YJ 
31 	Kalce1'ag 39 

S/a Buhari Aanakar House 
Aidioth Island 

32 	Il1ys, age 36 
S/a Harn7a Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed Bsheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andioth Island' 

34 	Mali arnned àfi, age 33 
SloSaycod IiaiI, Aliyathara House, 
Andioth Island 

35 	heuya Koyage 46 
/o Kader, Matharapura House, 

Andioth Is1ad 
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36. Mo.hanlinedS1eern; age .33 
Sb 	Koyamma, Kannipura I-louse, J . 
Andioth Island 

37 Shamsuddeen, age 33 
Sb 	Abdul Kadei, Belichetta House, 
Androth Ls!äiid. 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakkal 1-louse, 
Andrdth, Island.. 

 'acoob, age 45 
S/o Sanddeen Kunnashada House, 
/\ndrOth Island. 

Abdul :J abbai  age 38 
Sb Sayced Mohammed, Kannichetta House, 
Androth, kiand. 

Jmal, age 41 
Sb, ,Sayecc Bukari, B idurnkattu Bilutheth House, 

isIand. 
i 
S6bajç,agé'9 
DoSaeq BJkari,. Thacheri B iyyada, 

iiioth Island. 

Sajiña Beeu'n, age 29 
Dbo Na! laloy, Lavanakka! House, 
Andróth Island. 

Shahañas iegum, age 28 
I)/oJuili.i Ko'a, Lavanakkal House., 
Andibtl Tlaiid: 

age 32 
SI9 Pookiinbi ahrnath Villa, 

ihuddeeh.?.P.T, age 33 

Sc Nsa,' Clidath I-louse, 
Aridroth Is[ahd. 

tqbl, age 42.  
Sb iYousaf i.a ndarani House, 
Andioth Island 

42. 

43 

 

 

47 



lIassan, age 39 
S/o Sayced Bukari, Matharapura 1-louse, 
Androth I land. 

Mohammed Saleem, ge 38 
Sb Youaf, I hailath I-louse 
Andi oth Island 

Mohàm n1 dMusthafa, age 36 
S/O Pookoya, Neganmà.d.a I-louse, 
Androth Island. 

Koyaage36 
S/o Attakoya, Mathil 1-louse, 
Androth Island. 

Kamil, age 41 
Sb Muihii IK.oya, Palathupui'a 1-louse, 
Androth Island. 

	

53 	AsiI,agc30 
Sb Scth Koya, Lavanakkal House, 
Andioth Island 

Sakariya, ag 	2 
SI.o Muthukoya, Bilutheth I-louse, 
Androth Island. 

SaIih,ge 37: 
S/0 Kuni<oya,Aynamada 1-louse, 
AndrotIT lsiwd. 

	

56 	Rahmathul a, age 39 
Yo Siddceque, Bilutheth I-louse, 
And.rodi Islalid. 

	

57 	Mohammed Aslani Nasei, age 40 
Sbo Sayeed,.Mphammed, Palliyet House, 
Androth Islaiij. 

Sayced Mohammed, age 42 
S/o Kasimi, Achadapurakattu I-louse 
Anciroth lslad. 

AhvarHussail age 29 
5/0 Pookoya, Kunnashada I-louse 
Andioth Island 

S 



p 

63. Mu.jeeb Rehman, age 37 
S/oSayeed Buhari, Karakunnel House 
Androth Island. 

ME 
	

Noufel K, age 33 
Sb 1attaya Koya, Cheri)'adarn House 
Andi*th Island. 

65 
	

\• ge 45 
S/Koyahiri-ia Karakkada House 
Androth Island.' 

MONS 
	

Shaisu Shurnoos, age 34 
S/o Cheriyakoa M., Pentarnvilapura House 
Androth Island. 

67. Mbbamm 

Maiiiithahu I la, age 33 
oyai1jkoya,:Na!lal House 

Andioth JsIrd. 

thllah, ge'30 
Sb 1unhisethi, Perumpalli I-louse 
Androth Island. 

Riyas, age 29 
Sb Shaik Koya P S , Pentarnbelipuia House 
Andioth Islar?d 

jiNaser, age 308 
athattu F-louse 

70. 

Nisai age 3jJ 
Sb Kida'e' P P' , Pandathu Lavenakkan House 

lia

ArlrthIi1slaid.: 

71. 



• 	 :. 

72 	Rahmat, age 42 
S/o Pookuuy M , Mt1iil I-louse 
Andioth Island 

w pl 

73 Mohammed Hassan, age 37 
S/o Sayeed Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeen,age 32 
Sbo Muthu Koya K , Nellai 1-louse 
Androthlslàhd: 

Mohammed Naseer, age 28 
S/p. Muhaiimed, Pentamvelipura House 

• Androth Islnd. 

Rau lath Beegum, age 29 
S/o Thangakoya, Arathupura House 
Androth Isl'd. 

Fathah'udde'i, age 38 
5/0 Kiclav' UK., Makket House 
Andi oth Island 

'1. 

78 	Badàl Munc, age 32 
S16 Abdul Khadei, Moodampuia House 
Andy oth Island 

79 	Mohammed IVIustafa, age 33 
SbAhamhiadiya, Jabalpui a 1-louse 
Androth Island. 

80 	Mohammed asirn, age 47 
S/01 Kida,e1 \/ K , Makket House 
Andi oth Island 

81 	MohafliMedboosa1 ih, age 40 
S/o Sa'eed,lvhthammed, Bilutheth House 
Andi oth lsldnd 

82 	Kunhiseethi, e 47 
S/o Y. ousaf, Methaiapuiakaue House 
AndiToth 1s1aid. 

83. Habsa K<yage 42 
S/o Ahãmmed Makkett House 
Andi oth Islarid 

S 



Basheer, age 55 
Thacheri Moosathara 
Androh Island. 

Mohanrned Farook, age 33 
Sb Nal Iakoya .L., Tharampall i Makket 1-louse 
Ahdroih Island. 

Abôo1ih,a31 
S/c S1aik Koya, Moosakada House 
Aridroth 1land. 

Salebm,age 31 
S/oSeethi, Krakunne1 House 
Andrhth Island. 

N/Iohammed Kasim, age 33 
S/o.Sayed Mpharnmed P.C., Pathada House 
AdjotJiIsli: 

age 44 
t'.Lavanakka1 House 

/\Jidrot11 IIand. 

MohmmedHdssain, age 41 
S/o Sayeed hmail, Kandalath 1-louse 
Androh Isladi. 

Sabir Khan, age 33 
Sb JKoyanTha1oya, "Thanampokkada House" 

• 	 Aiidrofh Ts1aid. 

 
Svo S'd ikai, Podamkakkada House 
Ard 	I1àd 

fill 



96 C Akbai 	, age 33 
S46 Attaoyd 'K Edayakkal House 
Andioft islatd 

97 
I 

bdu1 Vahab, age 33 
Sb 	Than,akoya P , Kunchali House 
Andioth Island 

98 Mohammed Musthafa, age 42 
Pdayakkal House 
Androth Island:.. 

99. Navas, age 25 
S/0 Uussaiti7fhahira Manzil 
Adoth Isliid 

100 anavas, ag 	3 
Sb 	Shaiafudeen, Mathil House 
Andioth Island 

101 1-lassan, age 33 
Sb 	Seethi M Lavanakal House 
A6d1-oth•.l1and:. 

102. MohamrriedBasheer, age 42 
Sb 	Yousaf, N&lal House 
4dicth Island 

103 Sharn$u1.ed,ge 36 
S/d laIia Kqya, Kunnashada House 
Ancipth Island 

 Zai nul Abid, age 26 
Sb 	Kidave K, Palliat House 
Andbth Is1àrd. 

 Muthu Koya: age 39 
S/oinhiSeethi, Makkette 
Andioth Island 

 M6hamn16d Mukhbeel, age 30 
Sbp Koyanimakoya, Kerakkada House 
Andoth isi.nd 

107 
, 	 I j 1 

harnuudeei 	age 27 
Sb 	Koya Ki1ave M P , Pandathupura House 
Andi oth Islard 

S 



108 §1ihabdhei;age 27 
S/p Muthu Koya, Pandathupura House 
iridioth fs1ard 

109. Ubadu11a, ag e 29 
Sb 	Sathai, Kannipuia House 
Androth Island: 

110 JaIal,age49 
/o YousalP , Moodarnpuia House 

Andioth Island 

 Kidavu age.55I 
S/o I.ncieen'M., B.iriyamrnada House 
Andioth Island 

 1idavu,age59:.. 
S/o.1rjb, Mèkkt House 
Andioth Island 

 Mohammed Salahudheen, age 26 
S/oJKyaT:P.;.Kandeth 1-louse 
Andioth Island 

114 Mohamned Shakeer, age 22 
S/a Kunhiseethi, Makket House 
And4oth J1and 

115 MolammeiA1thaf, age 24 
SbJamal, Mayompokkada House 
Andioth Island 

116. Abdul Gáfooi-, age 28 
S!o Nallakoya T., Bappathiyoda House 
Androth Island. 

117 N4ohammed Yathiya Khan, age 23 
Sb Bashci K, Mathil House 
Andiot Island 

-•: 
118 Nalla Koya, a g e 39 

/c) Khadei P Pc, 
Andioth Island 

119 Kunnikoya, age 35 
S'p. Ahmcd. idtnikarn House 
Añdrbth Island. 



• 	 .. 	 ... 	 . 

120 /aiim1 Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andioth 1s1ad 

121. N4bhaime.dg 50 
Sb Abdul Khadei, Kaval Chetta House, 
Andioth Island 

0 . 
122 AbuNasu,age36 

Sb Siddique Kunnashada House, 
Andioth hiand 

Mohammed Aboo Salih, age 37 
S/o •M.usthafa,. Ammelarn 1-louse, 
Androh Island.. 

Koya, age 37• 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island; 

Mohammed 16feck C.P., age 38 
Sayed, qierikkal Puthiyapuram 

Andi oth Nand 

126 Mo1rnmed afe'ek, age 40 
Sb Ukkas, 13i1utheth 1-louse, 
Andioth islanà 

Mukbe1 ,tge 28 
Sb IVIajeed L , Pci umpalli 1-louse, 
And.ofl* Island. 

33 
S/() Kidave A , Biyyadachetta House, 
Andi othIsland 

129 	I-III 	Tiook, age 31 
Sb PoIdity 1K.ii'nne! House, 
Ajdoth Is1aid 

130 Rahiiathu11ah, age 31 
Sb KoyarniiiadK P , Bappathiyoda House, 
Andioth Island 

131 Mohammed Kasirn, age 30 
Sb Nallakoya, Kennashada House, 
Andioth I s i ar!i a 

. 



132 Mohammed I azal, age 38 
Sb Kidave M P , Kandalath House, 
Androth Island 

133 	hdi 	Abi1 Efpfr TM , a g e 38 
S/& NUakya Tharii11S' Makket House, 
Andrth Island 

t 
.. ............. . 	 .. ....... 

134 Jainal,age 57 
Sb Kidave, Poovadakkattu House, 
Androth 1sland 	. . . . 

135. Mohammed Saleem, age 31 
S!q..Has.an Kunri, Keyiyoda House, 
Androth Island. 

136, Koyamrn,ae'47 
Sbo:Aboo Saleh,.Kavalchetta House, 
Andioth Island 

137 1 ahulla,age38 
Sb Koyamrna, Karachetta House, 
Aiiàrotb Island' 

138. Abd.u1A zee:K.han,age 41 
S/o Mohammed, Birayammada House, 
Andioth Island 

139 Shamsuddleen, age 32 
Sb Sideecjue M P , Pazhayakamkattu House, 
Anclioth Is1a1d 

4 
140 	s1jd 1iaii,  age 33 

Sid 	 Ammelam House, 
Andidth Island 

41 1 	 lit1' 
141 N1lkoya, ag.  ei 50 

S/o Aharned P 0, Matharapura House, 
Andoth Island 

142 1-1 a III za Koya ge 43 
Sb Kidave 	Aliyathara House, 
Andioth Island 

143 M 1Yeç-I\ss 1ain, age 28 
Sb' ithisa1yI 1? , Anmn1am House, 
\rid1ith fãnd 

,r1  
III 



• 	•. 

144 Sayeed JsmaiL ' a'ge 58 
Sb Adul1a 1 P, PUdarnkakkada House, 
i\rdid Z . Ls1ar1f1 

145 AmjathKhan, age 28 
Sb Buniyamin, Ammelarn House, 
Andioth Island 

MbharnhiedIqba1, age.8 
S/o Na11ako.ya,.1erurPpa1ly House, 
Androth Island. 

Pookunni,ge56 
Sto Yousa 1-Iaji Bappathiyoda House, 
Andioth 1s1ard 

148 Mohamrred 1'asheei, age 38 
40 Kidave A, Mayarnpokkada House, 

Andioth Island 

149. Ch.riakoyà, ag. 36 
Sb ,' yiihik6ya 1?., Thacheri House, 
Androth lsland. 

1 50. Na.seemudhee 	.S.P., age 28 
/o Abdul Khader T, Karachetta Sarommapura House, 

Andioth Island 

Abd1Kayioo, age 41 
S Sayeed Buhri M , Kunchali House, 
'\ndio.h Island 

Liyabiahrnan, age 31 
S/o Kunnikoya M P , Chekummada House, 
Andioth Island 

Kurhihi, ac 46 
rn S/o Kadei,Peiupalli House, 

Andioth Island 

Páihuinrrbi, ge 52 
Naduvilkam House, 

Ardioti' lär\d 

155 
1/o 1-lamsa Koya, Aliyathara 1-louse, 
Andioth Ts1ard 

151. 

152 
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Sceihi, ago 69 
Sb Assairai,Pachana1 House, 
Andioth I1an1 

Sadakkathulla, age 34 
hai Sb Bui V K, Chettapokade House, 

Andioth Island 

Bas1iei, age 40 	
1 

SbSayecd K , Kunnnashada House, 
Andioth Island. 

Mohammed Kuiaishi, age 25 
Sb Sayeed Mohammed, Karakunnel House, 
Andioth Island 

Siiaj, age 47 
S/oKidaveK., Kunnumpura House, 
Androth Island.. 

Moha.nrned Raage 31 
Sb, f*a,inzaKoy K., Pathurnmapura House, 
Andioth Island 

Anu1 Abd, ae 26 
Sb Nàllakoya 1K C ,Palliyat House, 
AnditJi Island 

Abdpl Jabbai, age 35 
Sb Kunni Sethi, Makkett House, 
Andioth Island 

Sajeed Mohammed, age 54 
s/o. Kidavu, Poovadakkattu House, 
Andioth Island 

Attabi, age7 H 
Dbo Ouef K P , Thacheii House, 
Andioi IsIpd 

I3alt<cs, age 37' 
Dbo JKoyamnakoya P , Thachei 1 House, 
Andioth Island 

167 Yakoob, agc 40, 
S/o.Kidavu K, Ahirnelarn House, 
Andioth 1s1aid 

Ti 
156 

157. 

158 

159 

160 

ml 

162 

163 

165 

rorli 



_* 

MohammeciRaree, age 42 
S/O Koyarhmkç)ya, Mayarnpokkada House, 

Androth 11a14 

Mullakoya,age47 
Sb Majeed K., Lavai.akiKa1 House, 
Andrdth :s1and. 

Pookuhi,ag 46 
Sb Kidave P:, Amn1ai+i House, 
Androth Island. 

Mohammed lasim, age 46 
S/o Yousaf, Bappathi'oda House, 
Androih Island, 

Kadccja,agc5,1 
DIo Kidave K., Thacheri I-louse, 
Andioth 1sInd. 

173, Mullabi,age4 
Dbo lia''ë,B. Palathupura House, 
Andoth F1thd. 

174 Maniobi A1i 4yeed P P , age 25 
S. M.P.Fathu11ah, Purthikkatt Puthiyapuram, 
And dtjj Island. 

All AkbarK.;ae25 
Sb Chcriyaloya, Kannathimada, 
Androth IsIaid, 

MdlammedaJecm, age 33 
510 Shai kpy Kunhal i 1-louse, 

A1doth1siand 	S 	
S 	 Applicants 

(By Ad'i dk.Gangesh) 

S 	Versus 

The Adminisrtor 
Administration p1 the UT of Lakshadweep 
Kavarathi 6S2 555 

Depaitnieni o4griculture 
IJI'oiLakha.jbep, Kavarathi 682 555 
ipsetbdbDirector. 

Dit'cpt5pfPnthayats 

--------- 
.5 	 I. 



3%  

Depaiuxient of f?anchayats 
4dpi .istA ati on pf the UT of Lakshadweep 

1 

4 'i!lae (\ecp 	Panchayat 
Andi othIsThnd i epi esented by its 
E\ecutive Officer 

dw 

(By Ath'ocatc Mi S Radhakrishnan) 

17. OA3U2l20i 	i 

I. Jafter,age3 
S/o Babujan, Papnethechetta House 
AmIni Island. 

2 Faiooqueage43 
Sb 	Khade, Kulandarn House 
A mini island 

3 Abdu11-i Koya, age 50 
Sb 	Attakoya, Malika House 
Amini .1Iahd. 

4 Nallakoya, a)e 40 
Sb 	Abdulla Koya, Puthoya Kanniyarn F-louse 
Amini Island 

5 Al i :i Tohammd, age 47 
Iohamombam House Sb 	 d,K 

Amini 1Iani 	I  

6 
II 

Shal afudheen, age 36 
/0 Kidave, Kottechetta House 

Amini Island 

• 	 7; Jbbi' PC, age 36 
So: Chriy:a .Koya, Purakkachetta House 
Amini Island 

8. 
Yousa!, ae 36 

/o 	[3eliyachadachatta house IP  

Aiuu island 

9 
I 	I 	 II 	r 	I 

N4ut1ipyag 	33 
S/o 1Say6d Sheikoya, Mampui am I-louse 
Amini Island 

1 

(By Ad\'oate M rlik.B Gangesh) 

I 

Respondents 

Applicants 



District Panchayat 
Amini represented by its 
Executive Officer. 

4. 	Village. (Dwep) Panchayat 
Am.ini island represented by its 
1:xecütive Offiçr. 	 Respondents 

(By Mvocate: Mr.S.Radhkrishnan/M/s Sheriff Associates) 

18. OA 303/2013 

Aboobakér P., age 41 
S/o Kunhikunhi, Pallam House 
Kavarathi 1s1nd. 

MusthafaB.K.,áge45 
/o Sayced, Bakakada House 

Favarathi Is1ãid. 

Mohaid hafiM., age 34 
S/o. .1ipU:,,Ma1iká House 
Iavaathi slahd 

AbtiI 	age 43 
S/o Chcriyakoya K., Aynipura House 
Ka'arathi Island. 

Yacoob K.P., age 41 
Sb Kidave U.P; ., Kuttipapepura House 
Kavarathi Island. 

Alik6y1(,a31 
Sb 	Keliyam House 

'U 



[I 

rs' 

W. 

12 

13 

15. 

1.7 
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Mujeeb Rehman U P , age 34 
S/o Alikoya C K , Uthampokakada House 
Kivai at1i Island 

It 

	

- 	A 1hanakoya V P n age 43 
Sb Ukkas, Vadakki1apua 1-louse 
Kavaiathi Island 

Mujeeb Rehman B, age 30 
Sbb Fhangako'a, B ii ekal 1-louse 
IKavai athi Island 

Sajitha P., age.  32.  
Dbo Al i Aradam, Poovihoda House 
JK .varathi IsIàid. 	. 

I3asheei P 1, age 44 
Sb Mohammed Pallipura, Puthiya 111am House 
Kavaiathi Island 

Abdul Raleek K,, age 44 
Sb Ahmed Kanimmada, Kadapurathaba House 
Ra\'alathl Island 

S'a1eemA.P ,.,'aU 34. 
Sb Mohammed C P , Athampapepura House 
Kavatathi Island 

N'Iohcimmecj -1ussain P A , age 29 
Sb Khalid I-laji K? , Puthiya Alikom 1-louse 
Kavaiajhi Island 

I 	 1 

Shajàhan 1 f 1I, 	35 
Sb 1 -Jamza Thuinikad House 

Anwai A P , 

 
avai:atfl!S.1fl1 

ago 39:  
S/o m  Muthu, Aynepuia 
1<d\'dldthl Island 

Baheei S 
I 
 ag5 

Sb I lamzath A I , Saflyabiyoda 
Kavai'athi island 

I UkkIa,Lag45  

Sb Abdobakei, Melillarn 
Kavaiathi 1s1mnd' 

/ 

7 
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19 	Hamzaih, age 2 7  
/o Iman 	Aynepura 

Kavaiath) IIand 
............................... 

20 Mujeeb Rehman, ag38 
Sb 1-larnzath A I , Safiyabiyoda 
Kavatathi Island 

21. 	Man ikfan 	3.6 
S/o Abdulla A, Kuttitappura 
Agatti lIand. 	. 

1-Iidayathul.Ja SM., age.36 
S/Qimzatl B J< ., S.ubaida Manzil 
Kava aihi Island 

Ansai 1-)P,agc31 
8/0 Chenya Koya K P , Pakichipura 
Kàvarthhilislaiid. 

Sulirnan K..P.,;age 38 
S/.o KidavU.P..,  Kuttipappepura 
Kavai athi Island 

Yacoob C P , age 40 
Sb Yousuf P , Puleenakeel House 

.1... 	. 

NizrnddKP , age 34 
Sb 	a1K1iah'?  Kochipuia House 

Salcem V ae 39 
/o I 1amzth, \/1oda I-louse 

Kavci athi 	 di.  

AttakoyaB,a 41 
S/o AboohackeiM 1, Biiekal House 
Kavaiathi Island 

) 	
I 

Nauha TPV ge 30 
S/c Ki1u1MC, Palliveedu House 

•'r '. 1 . •  

Mo hm ni 	q ubal K K , age 31 
5bo Kasmi P V , Kunnamkalarn House 
Kavai athi Island 

22 

23. 

24 

 

 

27 

28 

29 

30 



Sb CheriyaKoya PaUic1arn, Pulipinnakad House 
Kavarathi Island. 	. 

., 
I06k6yaP.P.,age48''. 
Sb Bbujan M. Puthiyapüra House 
Kiltan Isiahd. 

Hussainali K.P., age 33 
Sb Muhammed C., Kut.tithayapura House 
Kavarathi Island. 

Sulairnan M.,age 37 
S/o . .Flaplzath M, Maidanoda House 
l<varathi island. 

Kaja 1-lussain C., age 37. 
S/o Ahamrred Khan. T.P., Chungam House 
Iavarathi 	lancL 

37 	jebhrnan T K , age 38 S. 
	hii1ikad. IIouse. 

Kirthi Island. 

4ohaiirned SHafl K.P., age 32 
S/o Syed PooA, Kakachiyapura House 
Kaarathi li!and. 

Mohamied Riii B.; age 33 
S/6 AU.àkidave T.P,, Beeranthoda House 
Kavaratlii island. 

• 	 , 	I 

Rat k.:age2 
S/o IuuPi.iieenkeel House 
Iav'aiath Islmnd 

thIY1 lyIr 	.P . 	37 
Sb JfaP Theki la 111am 
Kadràihi IèFand. 

Mohmrned Raeek, age37 
bo Attio arachiyapura House 

Kavarathi Iland. 



3 	 1 

77, 

43 Moh immed 	31 
S/o Kidcive Kl1 , Baakaioda House 
Kavaiaiiii Is1wd 

44 	Jaleel I, age 43 
Sb Ati,ai Veloda, Po6\)anrnada House 
Kavarathi Island 

45 	Delhath, ae 33 
Sb

0.1%
ohammedl , Amanathakepuia House 

Kvarathi Island... 

46. 	Sharafudheër, age 24 
S/b,Al i A., Poo\i.n6da House 
Kavarath I Island: 

(By Ad\ocate:1i.K.i3.Gangesh) 

Versus 

'I he Adm111stitoi 
Adrimsu tion of the UT of Lakshadweep 
Ka\aathi-682 555 

2 	)pitmet fAgiicu1ture 
U F pf Lakshdweep 
Kavai athi-682 555 i epi esented by 
its l)ii CCtOI 	

I 

3 	Dii c1oi jo'f i  Pnchaya1s 
Dcpai mcnl ol Panchayats 
Admimsti itiori 1  of the UT of Lakshadweep, 
Ka\aith1 682 555 

4 	DiJ P1achayat 
athi i cpi spnt cd by its 

5 	\/illage (Dwdcp) Panchayat 
Kavaiathislind iepiesented by its 
I xccutive Offkci 

(By Ackç'ocatc Mi S Radhaknshnan) 

19 	OA319'/2O1 
I 

i 	iç 	age3 
S. 	thrhsa kRatILin - n1eectta House 

I 	 10 I 
Ainii ftlap 

Applicants 

Respondents 



3. 

5 
	

K.K.Razak, age. 27 
S/a: Khadr.kya, Kunniyatarnkakkada House 
Amini Island 

6 
	

P Ashraf, age 31 
Sb 6 Ahamed, Pallani House 
Amini Island 

7 
	

T.C..Mbosà, àge44 
S/a Attakoya, Keclacheiy House 
Amini Nand 

8. 	B Kasmikoya, age 42 
S/a Chciiyakoya, Balapp House 
Ahii.iiilsland, 

.Bttakya, age 41 
S/b T iakbya, Chnrnthabell i House 
Ainih island.. 

1€ 
	

IaheerM,age 33 
5/6 Abdullakàya, Madam House 
Ahiihi Island. 

11. 	Pookunhi 
S/a LC.Yousaf, Noormahal House 
AITUflI Island. 

(By Acyocâo:Nr.k..B.Gangesh) 

Versus 

1. 	IheAdmuiistrator 
Acliinis&in bf the UT of Lakshadweep 
Kavarathi-682 555. 

App1 i ca ii ts 



2 I)iiectoi ol Panchayats 
Depai rncnt pf Panchayats 
Administi atión of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 l)iiectoi ofEducai'on 
Diiectoiate of Education 
Adm inisti ation olihe UT of Lakshadweep 
Kavcuathi-682 555 

4. Village .(Dwçp) Panhaat 
A m i n i ISland represented by its 
Executi\ieOfficer. 	. Respondents 

(By Advocate Mr, S Radhaki ishnan) 

20 0 A iNo 325/2013 

I. M.ohanmed Abdul Razak 
576. U. 	Na! l.a .Koya 
Aita lada I-louse 
,\ nd r 	ii Island. 

2. . K:.• . Moosa.......... 
Kandilani I louse 

3 l!amzaKoya 13 
Abdul IKjiadcr 

Bii iyimmada I louse 
Aidrt lslàiidY 	. Applicants 

(By Advocate Mr..K 	Gangesh) 

sU5. 

I. Thç Administrator, 
Adminitiation of the Union Teti itoiy 
of Iaksh 	Kavaiathi - 682 555 

I l  

2 The Diiectoi (e'ivices) 
Adimnisiation of the Union Tei i itoiy 
cF Lakshadwecp (Secietai iat), 
Kavajatti —682 555 

3 .. Dcpartmeot 	.f.I.nviornment of Forests 
uJ:ij 	'I'er.it.yof Lakshadweep, 
Kavaratfii H682 .555. Respondents 



3.. 	Aboobacker P.1K.., age 34 
S/o .Fathahulla,.Puleenakeel 
Kavarathi Island. 

4; 	Jhangeer A.P.,age 32 
S/.oI-lameed,Aliapura 
Ka\/ai athi I.sland.  

5. 	$1aia1n B., g 
SIP Ki.cl;a,y, 1aday,i 
Kavarathi island. 

(By Advot Mr.K.i.Gangesh) 

Versus 

'{'he Adrninisu'ator 
Administraiion of the UT of Lakshadweep 
!KavarThi-682 555. 

. Dirccor of !anhayas 
part,fticnt of 1anchayats 

ofthe UTof Lakshadweep., 
555 1: 

I S  
'S. ' .  

jiet .of.Scince & Technology 
Uiiion TrritoS' of Lakshadweep 
Kavrathi-682555 
represented by its Director 

4 	Village (1)wccp) Panchayat 
K dVcU ath i Island i pi esented by its 

I \ccutive Olficci 

(By Advocatc /Ii S fadhaki ishnan) 

Applicants 

Respond e tits 



22. @A32712013 	 1 
I. 	larook, gc 4.0 

Sb 1(i.inhikba, Pul ippinakkad, 
Kavai.ithi Island. 

Ummer Faroqk ae 8 
Sb \1.P . K:asmi Kartho!a.pui'a, 
Kavaraihi sland. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Achi in istrator 
i\dm mi strai. ion of the UT of Lakshadweep 
Kavarathi-6$2 555. 

2 	Dii Lcl.ol Of lanchayats 
Depai Iment of Panchayats 

ation of the UT of Lakshadwecp, 
Ka\'0ath1-(82 555 

:Departmcnl of Environment & Forests 
Un16nTeritorv of Lakshadweep 
Kavarathi-682. 555 

\/illage (1) vv.c lep) Panchayat 
Kavai athi ki md i epi esented by its 
lxecutiveOfficei'. 	 Respondents 

(B)' Ad9ca : : f'1r.S.ad. hakrishnan) 

23. AA'2 h 

Sailllla C!P. agc 34 
S/o Moharnood Iaj 1, Chendipura, 
l.avaraihi. 

Sainul Hamecd:P.P., age 39 
S/u Attai l.P., Pokara Chepura House, 
kivaiathi, 

Mohammed K.P., age 35 
Sb 	1athzath'1,P., Karutholapua House, 
Kavaratim 

4. \d IKai' 	:, age 41 
S/o:MOlmned, Pal!airi House, 



I(4\'alathI 

5 	AJbai, ae34 
,/p J\4piiood J 	, Pappadam House, 
Kavaiathi 

(By Advocate M r., IB Gangesh) 

Veisus 

The Admioistrator 
Adninistration br the UT of Lakshadweep 
Kavathi-682 .555. 

I)irector of Panchayats 
.[)epartnient :.ofPanchayats 
Administi alion of the UT of Lakshadweep, 
Kaáthi-6825 5. 

3 	Ducto of Education 
'•jre orate of Education, 

dniijstition of the Union Territory 
3fLakshad.veep, Kavarathi-6.82 555 

4. 	Yii1gc (D.wee.p Panchayat 
ivarathi island represented by its 
Executiveb.  

(By Acocate Mi S Radhaki ishnan) 

24 	)A32)/2'OI, 

I haliuct Beenii M M , ag.. 38, 
\'/o Rdunl Razeed, Madeena ManLil, Kiltan 
Supci viSoi, öon I wisung Centie Kiltan 
Disti ict Pdnch1yat, Kiltan 

2 	Shahul Hameed P K, age 50, 
/o Sayed Koya P S , Thottathakkaia 

'toie Kecpei 	Cleik 
C 01-r 	 tan 
D ish id Pancbaya, iKiltan 

3 	T K ae1emudeen, age 33, 
S/Sy Adi.ifla Koya 
lKundairi1<u!arn, Kiltan 
hlelpci, 	oitFwisting Centie Kiltan 
1)isti let Pan.1ayat, Kiltan 

App! icants 

Respondents 

Applicants. 



I 

(By Advocate Mi P \/ Mohanan) 

	
. 

\/eisus 

I h Administiatoi 
Adm imsti ation of the U3 of Lakshadwcep 
1Kavaiathi-682 555 

2 	Dii ectoi 1  o Pinchayats 
Dcpcu tment cfPanchayats 
i\dministi tion of the Ui of Lakshadweep, 
Kavaathi-682 55, 

3. 	The Chief Executive Officer 
DisiHci Pandhyat Unit 
Ki tan, U ni on Tern tony 
0 Lakshadwcep-682 557 Respondents 

(By Advocate: Mr.S.Piadhaknishnan) 

25. 	OA•31/20I3 

I lussain K C , age 34 
Sb Sayeed Mohammad A. M .  
Kattiy imchalta (1-louse), Agatti Island 
(JTbfLikshadwée. 
Woking as.caal labourer in the Department of 
Science & Tech6ology, Agatti, Lakshadweep 

2 	I lydei I) 
S /o ,  Sayed :.Büh.ariI-Iaji U. 
Pokkiihappada (1-louse), Agatti Island 
U I ol 1 aIshadwecp 
\Voi king sc isual laboui ci in the Depai Iment of 
Sc IC nc c & TchnoIogy, A gatti, Lakshadwccp 

' 	 1 

3 	Au Akbai 1K ,age 39 
Sb l-Iamza 
Kunabiyoda I Ibuse, Chetlat Island 
~, YF of I akshadweep 
Woiking A, csua1 I a'  o6rer in the Depaitmcnt of 
Scince&Têêh(o1dgy,Agatti, Lakshadweep. 

4 	NamaI Bai kath K , age 27 
bo Scedikoya \ 

kui iyathiyoda I -Iouse), Chetlat Island 
U 1 oil ikshadwep 

s csua lhbouiei in the Department of 
Science &i ec1noIbgy, 

.1. 



4-7 

ClieUat, t al(sadweep 
	 Applicants 

(By Adocte 	siOs uia 
	e, Sr. & Ms.Daisy 1.Daniel) 

Versus 

The Adiinistaoi 
UT of Lakshadveep, Kavarathi-682 555 

.Chperson 
Village (Dwéep.). Panchayat, Agatti-682 557. 

Chairperson 
village (Dw) Panchayath, Chetlat Is!and-682 554. 

	

4.. 	The JurioiSpieptiflc Officer 
Deaitrneit 1 Science & Technology 
Chetlat-682 554 

	

5 	The JunioiScientific Officer 
I5epaitment of L5cience & Technology 
A,atti-682 5.7,. 

	

6. 	Dicpr of }anchayath 
113epàrtment ófPanchayath 
Kavarathj-682 555.. 

(By Ad\bcát: N1.S°.Radhakrishnan for RI ,4,5 & 6) 

26 OA3332O13 

'1' 	1 

	

1 	S P Iaiiis 
Sb 1i6akunhi 
Sailariivapuia, Kiltan 

	

2 	IKAzhai 
S/o Sdycd Buhaii 
Kth iyathivodu, Kltan 

	

3 	A P Ahamd 
Sb Kunhlkoy4 
\{imaui a, 1i1 1tan 

(By Advcat NIr 4 R Haiiiaj) 

Versus 

Re s p0 n dents 

AppI icants 



• 	. 	.. 

Administiati 
Union 1 en itiy of Lakshadweep 
Kavaiatti 

2 	I)iiccioi ofPanchayats 
Union I eoly of Lakshadweep n h  

Kavai itt! 

3 	Sub-Divisional Ofiicei 
Ki Itan !sIand Uniori Teriory of Lakshadweep 
K ii an 

4. 	Director, 

U I of Lak,shadwecp, Kavaiatti 	 Respondents 

(By Advotë:Mr.SIdhakrishnan) 

27. 	O\344/20I3 .• 

Kassim A, 
$/o.Attäkoya I.P 
AIiyàtliara liOuse, Andi'ott 

. Jalaluddin N 
/o Attakoya N P 

Nengummada House, Andi Ott 

3 	Mohammed 1-lassan C E 
S/o:Kinihikoya'SVP 
Edaykkal;I-Ebuse, Andrott 

Mohammed ikaieek C.K 
S/oKoya.K.0 
Cheriya Kakkanal I-louse, Andrott 

I'\'lo'han'imcd..Kanialuddin M.K 
S/bS1i1imbOd.din Pookoya Thangal 
M ayankakkada I louse, Andi Ott 

6 	MohmmedBashcei C 
S/b Pookoya 1  
I da', akkil I louse, AncIiott 



fVluishida Begum C N 
D/o Late Shaibsiddin 3 hangal 
Chemayath I'41akath, Andi Ott 

(By Advocatc Mi ( Gangesh) 

\'C1 SUS 

I hc Adrninistiaioi 
Administiatioh of the Union Ten 1toy 
oiLakshád\ep, Kavaratti - 682 555 

2. 	Director ofPachayats 
Department )t.Panc.hayats 
Administi alioii of the Union Teii itoiy 
of Lakshadweep; Kavaiatti - 682 555 

3. 	Department of El.ecfticiy 
Union 1'erritpi4 of Lakshadweep 
'Ka.varathi -- 6:8255 

4. 	Village (I)ePanchyat 
Andi ott lslai)d i epi esented by its 

XCCUt1\'C Ohcet - 682 552 

(By Advocate 1\4) S Radhaki ishnan ) 

28 	GA 345/2013 

I. 	A'shdmm l.G.., 
D/o Tlamsa, El1ächetta I -louse, Agathi 

2. 	BeefathUfli1•á;P.V 
D/o Ktsmi Koya, Puthanvced House, Agathi 

3 	KadecjaP K 
I)Io KQya J Ujsan Punakad House, Agathi 

I 	II 
4 	Abdul MuthahiM K 

'Yo Attakoya, Mayanikakada House, Agath i 

5. 	ASJl<d•t•'• 
S/o;Late Usaf 
Melaillam I louse, Agathi 

6. 	I:lidaya.thti.11i M.IK 
"/o Aboohackei Koya V K 
N4alkashikalacla I-louse, Agathi 

7 	fVIan4001 l 

L 	I 	I 	I 	
1 

Applicants 

R es o ii dents 



10. 	NazerK 
SIo.Kiclave 
Kunni kahiyapa.da 1-louse, Agathi 

II. 	Showkaiha Ii M 
S/o.Ummer B 
Makayachoda House, Agathi 

12. 	SaSd  M6hahfied K 

S!oPookoa 13' 
Keepatt 11 o use, Agathi 

13.. NaseerP 
S/o.Muthalil K 
Pai)iada 1 louse, Agai.hi 

Abool3ackerN.M 
S/o,Abdul,Raliman F 

aei Manzil, Agathi 

Abdi1Sà1pi.T.P 
SItThpria;[Kiya C.P 
1 hekph iya 111am Agathi ut  

Af!oyKK: 
S/6,N4011aiiiid Koya 
1(ãk1

1
ac1a I-louse, Agathi 

AharC 
S/o.Mohammed 1(o)/a T.P 
Cha! lakiKad 1 - IOLISC, Agathi 

Abooback K: 

Kai i,nhakapada 1 Iousc, Agathi 

S\/àd1('! 
1a1ad Haji K 



KulalillOdd i lOise, Agathi 

20 ayed Mohpe 
Sb Abdulh P 
Ma 1ya h od a 1h1 louse, Agathi 

21 Muhammed Koya B 
S/a Koya 
Biyathabiyoda House, Agathi 

22. NaIeesaM.K. 
D/o.Ahdulla Koya K 
Moothamkakkada 1-louse, Agathi 

23 Koya P 
S/o Kunhikoya 
Pondwoda I louse, Agathi 

24 Kasmikoya 1(1 
S/o.Abb1ob1Ck:e 11K 0 Ya 
]Kinialma1miyOdd Puthiya 111am Agathi 

25. Aboobacki 
S/o...A.Ii i\u1hainiied. 
Uppahoda 1-louse, Agathi 

26 Badaiudhecn V 
S/a Koyassc{i 

1da IVlanzil, Agathi 

27 knis3 P 
D/c 1Mohanned S 
3apathiyodci llojse, Agathi 

M i bi 28. 
1)/6.A:ak.p 
Maii iyam Seviyoda 1-louse, Agathi 

29 laIIei A P 
10 Saycd Buhcu i 1 p 

A liyapappadd 1-louse, Agath i 

30 1ithhii1nei1 M P 
'p 

frlamii.iam 1-louse, Agathi 

31 iik P 
/o M\flhukoya K 

Cheiiyapappda 1-louse, Agathi 



35, 	Naseer 'l'.P 
Sio.f\'luthaIf 
I hekku Puhiya fliam, Agathi 

Ubaid U 
S/o.Hamza U 
UinmmerodacheiJa 1-louse, Agathi 

Sy1:M01ihmcd K.T 
.Aboo•SaiaV 

K,alanthithiyoda I louse, Agathi 

38 Mdhamood P p 
/o Saed Mohammed 

Putl1iy1Ipafld 1ai am 1 louse, Agathi 

AhdLi!laB, 
S.Vd.FathahLiiia 
Biyashahiyoda 1-louse, Agathi 

1 lajaromnia 1. P 
D/o.AI.dul k'idcrkoya P.0 Abdul 

 ku Puthiyi I lam, Agathi 

JsraiK 
D/o.KhaIidH3 
1 hi iikk 	Tpusc Agathi 

\'if[3 
/o.iyedA1.i K 

131 yashabi'dd a H oUse, Agath i 

Mdriiyambi 
P/o.Ummer C 
I3ahathod2i House, Agathi 



Showkathali 
S/o.Laie Attakoya 
Sdilaniyoda 1-1ouse, Agathi 

Nissamudhccn V.K 
SIo.l lamza CK (Late) 
Vadak Kccla 111am, Agathi 

Chiya Kbya .K 

A1 
SIp.Kpya 1 

Xuhnnnada 1-louse 
A gth i• 

Mohammed Au C.P 
S/o.KasmiKoya A 
Chchalakapda I-louse, Agathi 

SayçdMohaimcd K 
S/o,Yoüsaf A 
Ktnrblr 	I-louse, Agathi. 

(By A ;O:c13 Gangesh) 

'0 	 Versus 
I • . 	 ............ 

.Adii n I suatôr 
Adi.inistatiqri of the Union Territory 
dILa.kthad4p, Kvaratti - 682 555 

l)paitnierit OT Agriculture 
Up 	Trrit6iy of Lakshadweep, Kavarathi 
Rcprèscnted 15y its Director - 682 555 

Dicêioi olPnchayats 
I )ja i:tmè.rt o.f anchayats 
Adnin1ttiqn. F the Union Territory 
ol LaksJadweepKavaratti - 682 555 

Applicants 



614- 

I 
4. 	Village (Qwee)Panchayat 

Agathi llaid.bresent&d by its 
Excutive otiide1 - 62 554 	 Respondents 

(By Advocate rMr  Idhakrishnan) 

29. 	OA346/2O1' 

I. 	Ummc Farook Shall 
S/o.Aboosala 
Malikakal I-lOuse, Arninii 

P.A S aye d a li 

Puthiya Ashaioda house, Amini 

iähiiaih:Bajh 
[)/; Ahawd,: 1 Malikakal House, Amini 

Ahamedkoya; 
/o Koyakiddvu, Sutambi 1-louse, Arnini 

5 	Vahyahi P C 
I)Io.AnthukOya,' Pal liyachetta House, Arnini 

6 	l3c6i M P 

pI Hamsa, Mallipuia I louse, Kavaratti 

7 	AlkqyaVP 
Sb Attakoya, Vadakkilapura, 
Kavaiatti 	 Applicants 

(By Ai,vocae . ..Mr.K.B Gangesh) 

Versus 

l'he Adminisirator 
•/\dnhinistrauon of the Union Territory 
.fl<hádveep, Kä.varatti - 682 555 

2 	1)5i6t6.i' of Panchayats 
cpu trnnt of Panchayats 

Adninitiàtion of the tiJnion Territory 
ôl.ikhad)eep, Kavaratti —682 555 



1 

lf)f 	l 	i 	I t 
ji  

3 

IJdvai athire 	eedt 

4 	Ii1lage (Dwee) PancF 

iad weep 
vDirector of Education - 682 555 

by its 
Eutive Officer - 682 553 

5 	Village (Dwetep) Panchayat 
Kavaratti Is land i epresented by its 
Excutiye O'ficei —682 555 

(By Advocte N4iS Radhakrishnan) 

30 	Ok347/2tJ11 I 

uhaiabi P 
D/o.Kunhiku'rthi 
P,4I1iCha1T:j:1YusC, Kavaratti Island 

2 	Maharnooi M P 
I/ Hamzath 
M(lakepura House, Kavaratti Island 
] 

3 
Dibrobibd. 
Ul1ikanai3't!ii Kvaratti, Island 

4 	JrninaPV' 
I)/o Mdnaf 
Puthiyaveedu, Kavaiatti Island 

5 	Saiomma K P 
I)/o IbIahh1rnkut,, 

eelakoch ictuyapurarn 
Katvaratti Isld 

6 

v6ra. ttl Island 
, !f 

	

7 	Bb1A, 	I  
6J ,  henakoya 
iappada House, KavaFattl Island 

	

8 	Beebi Aynepura 

p o Abduiahiman 
AS/neputa House, Kavaiatti Island 

Respondents 



	

I)l 	f 
l)j 

	

I 	 I 

Ra1rnath Begun B 
D/oAli 	I  
Baliyali House Iavarati Island 

Sadihath V M 
D/o Valiya Abdnahiman 
Vadakkumelachadarn, Kavaratti Island 

Rhiyarnbec T P 
I), /o Ahammed K P 
Tottthapura, Kavaratti Island 

Beéfathunima B 
DIo Aboobackei 
F3eeramthoda, Kavaiatti Island 

Ihhth Beegun P.P 
D/o.Attal K.I. 
Pochaiachepuia, Kavaratti Island 

a j anal. h 
t)Io N4uthu Aynapw a 
K\.tftippalpepuia, Kavaiatti Island 

(I 

AyodteMr 1< B Gangesh) 

\eisus 

1 he Adrninistrtor 
AdrnlnlstiatL1dn of the Union Teiritoty 
ofi akshadwep, Kavaratti - 682 555 

Diicctoi (Sel\)lces) I 

Administiaton of the Union Territory 
of I akshadvdep (Secretariat) 

iay4iaW, —  6555 

Dyectoi of Ihdusti is 
Uiioi I cii itoiy 6. f Lakhadweep 
Kavaiathi iepesented by the 
Duectot of Industiies 

(By Advocate Mr S Radhakrishnan) 

1iJ 

12 

81 

El 

(By 

2 

3. 

. 

Applicants 

Respondents 



3, 	Anwar Hussain 
[)Io,IEssa 
Kottapura I-louse, Amihi, 

4 	SajithaBeegürn 
.I'1bdu!1a Koya 
Beli House, Arnini 

1i71arrieëdathbi 
D/o Shaikoya 
Monakka!lachetta House, Amini 

H'assainar' 	I 

!miiechettI-louse, Amini 

l.Casar 
S.Ji1i'r$a 
lKu1t.vadachetta I-ousc, Arnini 	 Applicants 

(ByAd.cáfe: Mr1L dangesh) 

Versus 

I, 	The Administrator 
Administration of the Union Territory 
of' Làkshadweep, Kavaratti - 682 555 

Diictor Of Pàrichayats 
T?Pirtmt of Panchayats 
A4m1nitIatkor1 of the Union Territory 

çLkhad vycep 
i-ait t-- 62 555 

biiifIucatin 
Uiiôn Ten'itry of Lakshadweep 
Kavarai.hi represented by 
I)irector of Education T  682 555 



.. 	 : • 	 ----. 

I 	 L 

I 	' 

I f 	 I  

	

. 	. 	. 	 .... 
(Dve)Ja'ichSyat 

Amni Ila ti*çsnt41 by its 
Exethti 	-682 554 	 Respondents 

(By AdVoèat I4r SiR!dhakhran) 

32 0A350I2013 

Mohamined }{asan 
S/a Abdul Kadar 	1 
Svlohapurakkad House, Andrott 

2 	Abdul Hassan 
S/O. Attakoya 
Kathatt Housq, Andrott 

.Sayed.Mohamiied 
$/ô.Aboosal: 
Karchetta Houlse., Andrott 

Mohammed Hussaiñ 
.S/o..Mohañifl 
iappathiyoda House, Andrott 

	

5 	rjudden 
Sbooyahrh lçoya 

ttkai' IotiSe And1ott 	 Applicants 

(By Avct h'fr K B Gangesh) 

Versus 

1 he Adrninisçator 
Admirnstration iof the Union Terntory 
of Lakshaclweep, Kavaratti -682 555 

	

2 	Director of lanchayats 
Ppahr.eriit o' Panchayats 

itrioi'i of the Union Terntory 
Lka* )ee 	1 

ki-' 	f555 
je 

	

3 	Distnct Panclyat 
Kavaratti epened by its Chief Executive Officer-682 555 

	

4 	Village (Dwêep) Panchayat 
Androti Island represented by its 
Executive QIfic1er - 682 554 	 Respondents 

(By Advoca Mr Sadhaknshnan) 



33 0A351/20L 	
II 

1. Mohammed Hussain 
S/Q lndheen K C 
Bilutheth House, AndrQ 

2 
I 

Sa!aljudhee 
$/o Muthukoya 
Kunthathalarn'l-iouse, Andrott 

 FThssan 
S/.Attakoy. 'h 
Kunjanattichetth, Andrott 

 Yousaf 
S/q.,Pppkoya.. 
Puthiyà Eddi;yákkal House, Amini. 	 Applicants 

(By Advocate Mr K B Gangesh) 

Versus 

Adhnistrthion of the Union Terntory 
&Lkshadweep, Kavaratti —682 555 

2. ctor of Panchayats 
,ptnen.iof Panchayats 

AdrnlnistratiQn of the Union Territory 
p [S Lakshadweep 
Kvaratti - 682 555 

3 	Dartnient of Women & Child Development 
Ibrçm eiirifdry of Lakshadweep 
Kav4thi r l 

1dprsentd y its Diredtor 682 555 

4 	Vd1ge (Dwee) Panchayat 
Aridr tt Island represented by its 
ExeótiveOffl'cer 682 554 

5 	Village (Dweep) Panciayat 
Arnirii 1 1slandiepiesened by its 
Fecutiv Officer - 682 553 	 Respondents 

(By Aôce'1dshnan) 
7-7 

34 	12/2O3 
4 	 r 

rI 	

Ill 



1 	 ZIK  

$10 Po4irhi1 ' rjI 	.S' 

2 	Mohanr1dM10 J 
Sb Sayeedyohrniped1(oya 
Ncelathpura HpuseAhdrott 

3 	Mansoor Au I 

S/o.Muthukoyà.: 
PentaiveIipura House Andrott 

4. 	MOhammed 1`isa1 
S/.q.Sidcecqué 
Makket House Andrott 

(By Advocate MK1 GangeTh) 

Vrsus •1 	 'I  

1 	!he Adrnrnistiator 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2. 	..epreri,di'AhimaI Husbandry 
Union 1 en itoiy of Lakshadweep, Kavarathi 
Represented by its [)irector - 682 555 

3 
te?tmrit cf Panchayats 
i\dthinitiation of the Jnion Terntory 
of Lakshadwcep 
Kavarathi - 682 555 

4 	Ti11age (Dweep) Panchayat 
Andrott Island )epiesented by its 
Fxecutivc Officer - 682 554 

(By Advocate Mi S Radhakishnan ) 

35 	OA35I2Oi 	
t 

1 	II 	 I 
I 	N' 	keirr 

Stb1 Ridait Ii 
Iam11<ád'aHoi.is, Agatt i 

. 	

/ 

• •• 	. 	 I 

• 

• .:;; 	
i 	

• 

I, 

S .. 	 • 

• 	 .• 

. 

Applicants 

Respondents 



2 1 	M SikoOt 
Sb 

ee1 	Mu1hpur 	Hoi, 	gatti 
¶ 	 1 

3 1 P Ahrnad 
Sb M Yousuf 
fhekkputhiya Veedu, Agatti 

 K:P,1-0mako. ya  

S/o.Aboobackr 
Karnälinalrniyoda Puthya 111am House, Agatti. 

 K.Showkathali 
S/o:.SydubLikhari 
Kondinoda I-louse, Agatti 

6 B. Shaiafudhcen 1  
S/oUrnknerElla 
I36eyakiitiyoda House, Agatti 

7. \.K.Mohamined Mükthár 
S/o.Abdullakoya 
Vadakk Kunninarnel House, Agatti 

8. Abdbl Rahii, 
ieç 

Applicants 

(By Av 	B Gangesh) 

Versus 

1. 
) t 

jheAd 	ator minist  
Administration of the Union Territory 
of I akshad)yep, Kavaiatti —682 555 

2 Departrncrt 	f Animal Husbandry 
mon7Fe i itol 	of Lakshadweep, Kavarathi 

Reprqsented Iy its Director - 682 555 

. 

1 	 tI 

theJii ion Territory 
f Eakshaiwep 

Kavaratti - 682 555 

4 	Village (1)weej) Panchyat 
Agatti Island represented by its 
Executive Otficr - 682 553 	 Respondents 



(By 

36. 

 

. 

 

(By 

 

App! icant 

 

The Administiatoi, 
AdrnihistratiQllof the Union Territory 
of Lk'hath'eëp,1Kavarathi - 682 555. 

The Difector (Services) 
Administration olthe Union Territory 
oI' Lakshadwep (Secreriat), 
Iàvaatti - 682555. 

1)cpartmct ct'Agricu!ute 
UOn ' en itoll o f Lakshadweep, 
Kavatathi - 682555. 
Repeetôd b' is Diieor. 

(By Advt Mr.. . Ráhakrishnan) 

37. OA 35512613. 

	

I. 	MuthÜkoy 
Siô.Shàiko'a 
Kakkina! 1I66se Andrott 

2. 

'ad HjLe, Aridrott 

(By sh) 

Verss 

	

1. 	ThQ Adninisiaor 
Adminitrationóf'the Union Territory 
biLakhadëe Kävaratti - 682 555 

I 	I 
t: ?° 

Respondents 

App! icants 



2. 	I)irector of Pth,hayats: 
Qep.rtmerft bf Phayts 
Administration of tile Union Territory 
of Lakshadweep 	I  
Kavratti - 82 555 

3 	Diiectoi of Port, Shipping & Aviation 
Union '1 en itoiy of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dwcep) Panchayat 
Apdrott Island represented by its 
Executive Officer - 682 554 Respondents 

(By Ad'qcate: Mr. S Radhaknishnan) 

38. 0A356/20.13 

l -Iajai:omma'bi 
DIo.Koya Kidave M 

litbiap.adaI1ousç, Ka!peni 
I. 	. 	I .... 

M.K:Cheniyakpya 
S/oha1T11ed;KQya Haji 
Malmjkkakada Hose, Kalpeni 

(By Advocate: Mr:K.B Gaiigesh) 

Versus 

I he Admiwsti ator 
Adrniinistt ation of the Union Terntory 
p)1 Lakshadweep Kvaiitti —682 555 

2. 	Ju;ectc.tJanchayats 
)epctrh9nt d'! Panchayats 

Adminitiation of the Union Territory 
df Lkshaçh'p 
Kavaratti - 682555 

Vil'lae (D,wj) Pâchayat 
1:1

Kalpeni Island :iprsehted by its 
1:xecutive Offcei - 68 552 

(By Ad,vocatc Mi S Radhki ishnan) 

39 	OA 3$7I2O13 

I 	A K Abdul Salarn ' 
/o deniyakoya 

App! icants 

Respondents 



64- 

A1ikakada>-fôu, KaIpni 

2. 

1 
ii 

Al 
S/oS'c1 oyi,  

aCJW. .1 . 11  

3 p Sakeer  Hussairi 
Sb Mohamme1 Koya 
Ichiáth't-Iote °,: Ka1pni 

4. Abdul Lath ef: 
Sbo.Pallath Kurhi Koya 
NenempappadaHouse, 	Kalpeni 

5 Attakoya 
Lq..KapiI3ya 

Kunhipuva1cjJHouse, Kalpeni 

6 Abdi1 Nasei 
Sb Muthu Koya 
Malmikakada I4ouse, Kalpeni 

7. M.K.  Kha1ëe.'L 
S/o....1larnzaKoy 
Ma1mikakaça House, Kalpeni 

8 Mohammed Jaser 
$/° Mohammed Koya 
Peechiyfti House, Kalpent 

9 eaHim 
/oSiai Ko 

Manme1 House,, K!peni 

10 Cheriya Koya 
So Ahpied 
Nediyarn 1-1ouse, Kalpeni 

11 Mohammed' Koya 
So Kunhi Koy 
Chciyapuiakad -1ouse, Kalpeni 

12 
SpTiIi1' I  
ça1hi,i dd a IrJuse, Kalpeni 

13 1Kasthi kdya, 
/ok'u h1.Koa 

tv[at1kadan11a! 1-Iouse Kalpeni 

S 



 

65 

 

Kalpeni 

15 	AbcluI lIakeern 
s/9.çheriya Koya 
MeiàchedaiñLIouse, Kalpeni 

Hajirommabi 
[)/O.Kasmi Ko,' 
Akkara1-IoUse, Kalpeni 

Huthairthh 
1)/Q.Abbas ., 
Aiakalai Hodse, Kalpeni 

18 	kasheed 
S/o.Koyathim. 

Iàriyenam Hduse, Kalpeni 

19. AbduIGfo 
S/o.Kasmi K1qya 
Kadapurathaillarn House, Kalpeni 

20 	M 1ç'1oya 
S/ô Pookoy'i 

House, Kalpeni 

• 1 	•. 
21. 	I.Saflya 

I)1Mposa KC 
i'üthiapur1ouse; Kalpeni. 

(By Advocat: Mr. K.1 Gangésh) 

Versus 

I T hi Admlmsti4tol 
Admrnistation of the I4inion Territory 
dLakhweep, Kavarathi - 682 555 

2 	15arnrit of'Agiicultuie 
Uribn 1 cii toi y of Lakshadweep, Kavarath, 
Represented by its Director 

3. 	Di recôr of Pa.hchayats 
Depart rent :f Panchayats 
Admiiiistvatih.n 'of the Union Territory 
of Lakshadwëep, 1avratti 

Applicants 



Respondents 

(By 

4. 

. 

Applicant 

(By Ms.Shahna Kathikeyan) 

versus 

\'.Ulage (Dwep) PancMyath 
Arnri1slnd 
.R d b' the: Chir Person eprseri  

552 

Secre.try 
Depa.rtrnent of Panchayath, Kavarathi 

I)irector 
Ernpl9ymeflt and Trining 
Union Territbryl of Lakshadweep 
Kavrathi 

(By Advoa:.Mr.S Radlakrishnan for R 2&3) 

41 	O3I2O13 

Muthuoy 	
i 	 I  

Marnptrain 1-oüsç 
Arnini :1slnd; Lakhadweep 

(By Advocae: Ms.hahna Karthikeyan) 

versus 

g(Dwep) Panchayath 

	

\inni°1sland 	
I 

: esnte.c1bthe Chai;r Person 
i:82 552  

 
Itnëjt10 £ 1anchayath 

	

6. 	555 

Respondents 

Applicant 



•r 

• 
• 	3. 	.. 

I 	 I 

npynent 41d Traing 
U ni oTerritQyI o.4 aksdweep 
K'ráthi- 62 1  55 	 Respondents 

(By Advocate Mr S Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathilla B.P., agd 3 .5 yar; 
Sb. Mohammed Koya T.N., 
Labouter,, Kiltan; Residing at \'a!i'apura House, 
Kiltan Island Applicant 

(By Advocate Sti P V Mohapan) 

Versus 
4fh Adminitatoi, 
1JT.ofLakshaeep, 
Kavarátti-682 55, 
IE!ectriéal.Division, Kavarathy. 

2. 	.I)irector OL'Pa.nchaYat, 
Department. of Panchayat, 
Adrriisi alon of UT of Lakshadweep, 
Kiaatti - 	555 
...: 	.i 	. 
II 

3 	TjExcutye Officei, 
ui1g Dweeli Panchayat, Kiltan-682 557 

(By Adv$cate Si i S Radhaknshnan) 

43 0A363/2013 

Yaser Arafath M Y, aged 28 years, 
Sb E SeedikoyaLabburer, Animal 
Husbandry Ifnit, Ftan, Residing at Moulana Veed, 
Edayalà1,3  K itan LLlar\d 

(By Ad/SiiIPV 4ohanan) 
Il 

A 	
j 	i  Versus 

V1L 

ThAclimnitatorc 
of Lakshd4eep, 

K,avaiatti-682 55 

2. 	of Pnchayat, 

Respondents 

App! icant 



. 

Depditrnent ç1 Pahchayat, 
Admiwstratibh f Ui bfLakshadweep, 
Kavratti 68 	55 

I 	 'I 

3 	i he Vetet inai Assistn Surgeon, 
Office of the Veterinaiy Assistant Surgeon, 
(Animal 1-lusbandry Uni, 
Kiltan Island, Lkshadwep-682 557 

4 	1 h çhairpero, Villag bweep Panchayat, 
IKiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul Qbish, Sb. S mu! Abid P., aged 27 years, 
Malikakal, Kiltan, UT ofL kshadweep, working as 
Casual Laboutei, (Live Stock Inspectors Trained Labour),i . 
Animal Flushandiy Depaitment, U.T.of Lakshadweep, 
Kavatathi 	 Applicant 

(By Advocate M's IDaisy I Daniel) 

Versus 

I he Adrninitrtor, 
Upio,n Feiiitoiy of Lakshadweep, 
K&iarathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Due'cti of Animal Husandry, 
ut of Lakshadweép, Ft.avarathi - 682 555 

4 	irctoi ofaicha>)athDepartment of Panchayath, 
<avaiathi -682 555 	 Respondents 

[By AdvOate Sri S adhak1u1shnan  (RI, 3 & 4)] 

45 O A No 366/2013 

Mohammed Kasirn 
Sb Sa'eed 
ka)ipuia Ioue 
Andrott 

2 	Mhanmd liussain K C 



Sb. AUakidav 
Kurijhanatti Clta House 
Andrbtt. 	. 

Mohammed Nilarn 
S/a I-Tamakoya 
Pachalam House 
Andrott 

Advocate Mr. K.B. Gangesh) 

3 

(By 

Applicants 

2 

3. 

6. 

(By 

46. 

 

 

Versus 

The Administrator, 
Adrninistrat.ipnof the Union Territory 
ol Lakhadweep, Kàvaràthi - 682 555. 

The 1)iector ofPanchayats 
Department orPnchayats 
Administiation of the Union Territory 
dj'I.akshadweép, Kávaratti - 682 555. 

IàKhadweep I)eveloprnent Corporation Ltd., 
Pori Coritr6 Tower, Andrott - 682 554 
Ipent5y its ffr in charge. 

[)irectgrate of Art & Culture 
Adiriist:aiiQn f tle Union Territory 
of' Lakhadwe KaVaratti - 682 555. 
Rcrësntd h its Director. 

l)iicctdr of A9)icu1tute 
1epartent, of Agiicuuie 
Amtnioioc the Union Territory 
c Lalhadweep, i&avardtti - 682 555 

Village (Dweep) Panchayat 
Androt 1slandrepieentd by its 
1:xeëutivë dfiiër'- 682554. 

Advocate Mr S tRadhakrishnan) 

c. 368/2013H 

Nalakoya, aged37 years, $b Pookunni A, 
i'hiClttà'r,Okadai -tbuse, Andrott. 

I 	. . 

•Jf 	'.tC.- - 

years, Sb 
1kndt 	1-lcus,Adrot 

Respondents 

SheikoyaThangal, 



• 	
:.:. 	.1 .,  

10 • 	 ;••. 	 . 	

.,• 

3 	Saved 	 Thangal, aged 28 years, 

S/ô 	ioSi Fhin, IU.hdeth House, Andrott 
';I•;•. • 

\ 

4 	MQltaintred ;sy 	S 1ha1 ,Aäed 23 years, 

SIó heikoy 'I h'ana!,'Kndeth House, Andrott 

5 	Mohai1med Salirn, aged 44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

Khair, aged .32 years, Sib. Muthu, 
Puleenakeel I-lotiise, Kavaratti. 

Abdulbari, agd34.ear, Sb. Hama Koy, 
MOnak,kal 	Arniii. 

Sa)'ed ko 	à.d 44years, Sb. Pookoya, 
Meelacheii F-louse, Arnini 	 Applicants 

(By Adocate Sri K B Gngsh) 

w i 
I 	 Versus 

I. 	IThe .Admin.istratQi:, 
Administi alion of the UinIon Territory of Lakshadweep, 
Kavritti-682:55. 

2 	D1iiect64 1Panchayats 
epainent o1' anchats, 

A'drn1pt1 ätion of the Union Territory of Lakshadweep, 
vtti 7 62 555 

1 	II 

3 	I)eartnen of Agricu ltiire, Union Territory of Lakshadweep, 
Kavaiathi, lepresented by its Director— 682 555 

4 	Village (Dvvep) Panchayat, Andrott Island, 
epresented by its Fxecutive Officer — 682 554 

5 	Village (Deep'Panchayat, 
Kavaiatti Island, rcpres'ented by its 
Executive Officer -- 682 555 

6 	ilage (Dweep) anch 1ayat, 
L 4.'L 	LI 	I 	I 

ipniiiand, ipresered by its 
I 	

'L 	

Respondents 

(By Ad\)ocate Sri S Radhakrishnan) 

47 OA 36912013 

. 	 :. 

. 



I I l I 	I 	
} 

•°:  

	

 
S( o 

. 	.. 	. I 	lfeker, aged 42 years 	Sayed Mohammed, 
Vdh,vaçura HQLk, Adrtt. 

, 

2 	Mohammed Naer, aged 4years, Sayed Ismail, 
Kerakkada 1-ouse, Andro.tt 

3 	Mohammed Hussain, aged 48 years, S/o. Nalla Koya, 
Pa!lippwa Uoue, Andrthh 

4 	Kunhiseethtkoya, aged 51 years, S/o. Muneer, 
Puthiyath IRuse Andrott 

5 	Chei iyakoya, aged 31 2 years, S/a Nallakoya, 
Perurna11y Flouse, Andrott 

6 	NoruI Ameen, aged 36years, S/o. Shaikoya, 
Pandath Puthjya Puia House, Andrott 

7. 	I-  IaiizâkbS ag& d 52 yrs, Sb. Koya K.idave, 
Chckkarakkad House, Andrott 

8 	Mohammed Kasim,agd 37 years, S/o. Ahammed, 
Aynada Cheita House, Andrott 

'.1 	.. 

:..r . .....  
u1aiman, aged 3 yars S/o. Nalla Koya, 

NanaiT1J1ada Hous, Andrott 
I 	 I 

Moththmed Husaw, aged 30 years, Sb Pookoya, 
P.taka1 Iatt 1-Idusd, Ahdrott 

11 	Mohammed Iashiin  A , aged 39 years, S/o. Yousuf, 
kmme1.am ..I16tt 	A1ndiott. 

12 	Pookoya, aged 45 years,iSbo Sayed Koya, 
Kurinel I-louse, Andrott 

13 	3heei, gd 4i year, /o  Koyamma A, 
Iandath 1-1Ous, AAdiott 

14 	j1edShfl, age 4ears, S/a Thang Koya, 
I&eoheri 1 tadarn, Pokkad House, Andrott 

. 	 . 	
. 

7 	 .1. 	 I I 	 I 	 11 
........

I... ....1 	 .'. 	 . 	 . 	 .. 

15 	Sayed Shiliabilhin, a"ged 32 years, S-/O. Koyamma Koya, 
$haikinte /cthl Padipura, Andrott 

16. Mohammed Fiziwan Ali, aged 27 years, S/a Kunhiseethi Koya, 
Puthammadam' -1ouse,Andrott 



S 72. 

1 7 	Soudabi K C P, aged 2years, DIo Attakoya, 
Kudambattu, hei lyapura House, Andrott 

18 	Moharñmed Kasirn, e443 years, Sb Sayed Mohammed, 
Pappet House, cAndrott 

19. Kareem, ag edi years, bo Koyammakoya, 
AIiyahara HOuse, Arididtt.' 	 Applicants 

(By AdvOcate Sri KB Gangeh) 

Versus 

I he Administiator, 
Administration of the TJnion Territory of Lakshadweep, 
Kaaratti-682 555 

2 	I)irectoi of Pançhayats, 
1)epartmeiôf'jaiichayats, 
.Adrninistratimi of the Union Territory of Lakshadweep, 
K4varattl - (, 82 555 

I 	 Ii 

3 	\i!lge (Dwe.ep) Panchayat, Andrott Island, 
rpsntei b'' its Eeutive Officer - 682 554 

(By Advocate Si i S Radhakrishnan) 

48 OA 370/2013 

Aboobackei, a,cd 35 years, S/o. Ukkas, 
Kunhibiyoda 1466se, Kavaratti 

2 	Musthala, agd36 years, S/o. Hamzath, 
Ji11ikanapuij joi,ise, KaVaratti 

3 	Od agéçl 37 yeas $b Koyamma, 
Ciyath9{a 	Kvaratti 

4 	Shaen, 4e4-10 years, Dbo Khamar Khan, 
iyo v aj.  Huse, Kavaratti 

5 	ikyshath, ag 36 years, Dbo Hamzath, 
Keel akochapu Hous, Kavaratti 

6 	hameena aged 36 years, D/o Ibnu Maja, 
Vat tyah House Kavaratti 

7 	Mon1'cth,,  4d 36 years, bi0 Harnzath, 
l3idi IIpu, (avaratti 	I 

C,  

Respondents 



H 
13  

8. 	Rmlt 1egm. geci 3 4 years, I)/o. Kasmi, 
Muthibiyoda Uous, Ka1'aratt1 

9 	Mujcb Rahman, aged 38 years, S/o. Abdul Khadei, 
' Monapwakad I-Joust. Kdvarattl 	 Applicants 

(By Advocate ii K B Gangesh) 

Versus 

I. 	'[he Administrator,. 
Adminitiationf the Union Territory of Lakshadweep, 
Kavaratti=682 555. 

2. 	Director olPhayats 
D.epartnieiit of. Pincha'ats, 
Administiation of the Union lerritory of Lakshadwt.ep, 
Kavaratti - 6 82 555. 

3 	[)iicctoi ate of Medical and Health Sei vices, 
Union Ten'ii of Lalhadweep, Kavarathi, 
Represented by its f.irctor - 682 555. 

Village ([)wee'p.)Panchayat, 
làvaratti [sljnd repiesented by its 
Executive Ofticer 682 555. 

Villagc (Dweep) Panchayat, 
A.hdrottlslthd; çepisented by its 
I xccutivc Olflcu - 682 554 	 Respondents 

(By AddcàtSri S,Radhakrishnan) 

49 	OA 371/2013 

Naseer, aged 5 eas, S/o Kunhikunhi, 
P'allicham -Iouse, Kavtratti. 

2 	P 1 Naseu, 4ged 32 yeais, Sb 1-Iarnzath, 
l'uthiy 111am, K,  àvatti. 

3 	P Ramla 3LcgJm, agi 34 years, I)/o Kunhi Koya, 
Poovumcdd I louse, Kavai afli 

4 	P V i\hOobackLl aged 36 years, S/o Muthu Koya, 
Puthiya \/eedu Kavai afli 
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Shabana I3ccgum, aged 24 ye:r D/o Au, 
..[hêkk Mefa.I I tam, Katti. 

Sulaikabi, aged 43 yesD/o Kojan, 
Puthiya II lain Kava.ratti 

7 
	

Abdul Rd/ak, aged 28 years, S/o Mullakoya, 
• Sarahiyoda. Hoisc, Ka'aratti. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

'l'hc. ./\c1min.iti:t,.oi.. 
Administi ation of the 
Union Iemtoy oI' Lakhadweep, Kavaratti. 

2 	Dcpai tmcnt of Animal Husbandiy, 
Union Ierr.itory of La;kshadweep, Kavaratti 
represented by: :i:ts  Director. 

3. 	Director of.Panchayats, 
Department of  Ianch'ayats, 
Adminitratidnbf the 
U mon lerritory of Lakshadweep, 
K.avaratti, 

4 	Villag.. (Dwcep) Panchayat, 
Kavdiattl Island iLplescnted by its 
lbtie 

(By Adti Sri., S. Radhaktishnan) 

5() 	GA No. 172/2013 

Jamaludhccn, Sb 6. Abdulla U C 
M udakk iyoda 
KadaniaL •.• .. 

(By AdOcateMr, K.B: Gmgesh) 

'Versbs 

I hc Adn1in1ti1atoi, 

Administi ation of the Uruon I erritory 
6 C UalKSh 	KäVä1thi - 682 555. 

l'he Directol' (Srices) 
Administration of the Union Territory 

Respondents 

Applicant 
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of Lakshadweep (Sc:retâriat), 
Kavaratti - 682 555. 

3. 	[)epartment of Weights & Measurers 
Uhion Territory of Lakshadweep, 
Kavarathi 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. 0A373/2013 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House Andrott. 

M.M. Mohainined lqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector of Pancha,yats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Department of Scierice & Technology, 
Union 'lerritory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Wanden, 
I)epartment of Environment & Forests, 
Andron-682 554. 

Village (Dweep) Panchayat, 
Androth Iland represented by its 
Executive OfIicr82 S 54. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No. 380/2013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarat.hi Island - 682 555. 

The Director (Services) 
Adm inistration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Directcr 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep - 62 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/2013 

B. Saidali, S/o late Mohammed Koya 
Palliyahevta,Bandayam House, 
Agatti Island; Union Territory of Lakshadweep. 

K. Muhamined Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkafrdiyoda House, Agatti Island, 
Union Territory  of Lakshadweep. 

K.G. Jam aluddin,,  Aged 40 years, 
S/o late Jnmer, Mariyathoda Kandawargothi House, 
Agatti Islarrd Union Territory of Lakshadweep. 
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4. 	T.K. Saroinmbi Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, A.gatti Island, 
Union Territory of Lak.shadweep 	 Applicants 

(By Advocate: Sri N.: Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep,. Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartmerit of Pnchayt, Kavararti, 
Union Territory of Lakshadweep. 

The Executive Oflicer/Special Officer, 
Village (Dweep) Pahchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Colleetor/A.SQ, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. OA 384/20,1.3 

Ishaque A.C., aged35, Sb. Junies T., 
Bus l-Ielper, District Panchayat, Kiltan, 
Residing atArald<ala ChettaHouse, 
Kiltan island, UT of Lakshadweep. 

Abdul RasakK.C.,age..d 37, 
Sb. Kasmikoya P.P., iu Driver, 
I)istrict Pa.nchayat, Kiltan, 
Residing at Kattichtta House, 
Ki ltan Island, Ut of Lakshadweep. 
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3. 	Noorulla S.M, aged 39, Sb. Late P.S. Kunhiinon, 
Bus Cleaner,istict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshadweep. 	 Applicants 

(By Advocate: Sri P.V. Moharian) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682.555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sfi S. Radhakrkhnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini lslandUnion Teiritory of Lakshadweep, Pin —682 552. 

Khalid Unnarn, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla AM., aged 33 years, Sb. Kunju Koorume!, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

6, 	Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
An-rini 1sland'tJnion Territory of Lakshadweep, Pin —682 55. 

7. 	iafeeuflâ P.C., aged 25 years, Sib. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakhadweep, Pin - 682 552. 
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Abdul Sa1aiA., ad 38 years, S/a. Khader Thottanada, 
Aminipura, Añiini Island, Union Territory of Lakshadweep, 
Pin —682 552:. 

Noorul Hassail K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Aiiiini Is1and, Union Territory of Lakshadweep, 
Pin— 682 552. 

Jalal B.M., aged 31  .ye:ars, Sb. Khader T., I3ahija Manil, 
• 	 Thattanoda, Pmini Island, Union Territory of Lakshadweep, 

Pin - 682 552. 
) 

NajeebA., aged 31,S/6. K.idavuT.C., 
Ayeshera, Aniini Ilatid, Union Territory of 
Lakshadweep Pjn - 682 552. 

Nafeesath U. aged 35 years, D/o. Eassa Kottappura, 
Unnam, Amirii Islançi, Union Territory ofLakshadweep, 
Pin - 682 551 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Directgr of Panchayaths, 
I)epartrnent of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 55. 

The District Panclayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory' of Lakshadweep, Pin —682 555. 

The Village (Dwep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S' Radhakrishnan) 

56. 0A38812013. 

P.P. Amanulla, aged 38 yars, S/o. Sayed 
Mohammed .K.,tithiya Pandaram, Kiltan 

Mubaraka Ba:nu, aged 27 years, D/o. ibrahirn, 
C. Lavanakkal I-louse, Andrott. 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel House, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninkttor, 
Administratio of the Union Territory of Lakshadw'eep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Adrninistratioh of the Union Te'rrjtory of Lakshadweep, 
Kavaratti 682 555. 

I)epartrnent of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Arnini Island - 682 554. 

Village (Dwe'.p) Paichayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (I)weep) Parichayat, 
Andrott IsIand represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Rdhakrishnan) 

57. OA 390/2013, 

C.N. Abdul Ikern, aged 38 year's, Sb. Koya, 
Cheriyannall.l House, Kalpeni. 

K.I. Cheriyakoya 'K.C.., aged 48 years, Sb. Pookoya, 
Karupathaillam House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkad.a 'IIouse,Kalpeni. 

C.N. l-labusthi, avgd 50 years, D/. Attakoya, 
Cheriyannallal House, Kalpeni. 

1-lameedabi, aged 41 years, Dbo. Rarnalan, 



Pakkath Flouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Thdflam Htuse, Kal peni. 

7 	A K Muthubi, aged 53 yeais, D/o Cheriyakoya, 
Alikakkada Hbuse, Kalpeni. 

8, 	K.K. 1-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalatn 1-louse, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyo'da House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam 1-Iouse,Ka1peni. 

11, 	Naseema M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayamkakkapffla House, Kalpeni. 

ilurnairath P.', aged 42 years, DIo. Sayed, 
Poodiyath I-lciuse, Ka1pni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, S/c. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,a:ged 37 years, Sb. M.P. Khader, 
Maral HouSe, Kalpeni. 

M.P. 1-lajira, aged 36 years, DIo. K.P. Mohammed, 
MayarnkakkepUra I-louse, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyacharnh Gth House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalamn Hoiise, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Hoii$e, Kavaratti. 

Hussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura House, Kavaratti. 
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Jaffer, aged 3 years, Sb, Hasan T.P., 
Kal ad i I-louse,?Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninarnel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpuram 1-louse, Kavaratti. 

Sharnshadbeguin, aged 31 years, Dbo. Kuttiyammed, 
Kunnam 1-louse, Kavaratti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathi ma Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapuratha1lam,' Kavaratti. 

Noorul Ameh, aged 33 years, Sb. Sayd Buhari, 
Palalam 1-louse, Kavaratti. 

32, 	Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammedali T.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam HoOse, Kavaratti. 

Jassin C., agd 33 years, Sb. All K.P., 
Chonarn 1-loue, Kavaratti. 

Mohammed Rafi, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura F-louse, Kavaratti. 



H 
MOhammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikôm, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hoiise, Kavaratti. 

Mushin, aged39 years., Sb. Nallakoya, 
Kuttithayapura House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharamtnakej5ura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Harneed,. 
Palarnkakkada House, Kavaratti. 

. Najumudeen P.., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged35 years, Sb. Kunhimoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Again House, 

Kavaratti. 

Firozkh'an., aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 
Umbiy.apura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, S/c. Mohammed, 
Charna'athapra House, Kavaratti. 

K. Abdi1 Rasheedu, aged 42 years, S/o. Hamzath, 
Kunhi1iyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. 1-larneed, 
Chandipura House, Kavaratti. 

M.T.P. 1-labeeb Ra.hman, aged 43 years, S/c. Khalid, 
Melathiruvathapura House, Kavaratti. 



Moomiriath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

Halirna, aged35 years, DIo. Koyamma, 
Tha1eèkepuraHouse, Kavaratti. 

Sayed AbdulRaheern, aged 46 year's, Sb. Haji Sayed Shaikoya, 
Ummaihianooda House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Harnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Harnzath, 
Ulikanapura 1-louse, Kavaratti. 

59, 	Sayed Abdul 'Jaleel, aged 39, Sb; Aboobacker, 
Puthiya Kunnàrnkalam, Kavaratti. 

Muhsin, aged 38 years Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam 1-louse, Kavaratti. 

Mariyoimabi, aged 36 years, Dbo. Mohanmed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura House, Kavaratti. 

Mube.ëha, aged 23 years, Dbo. Sayed Poo, 
Neliyátipura 1-lo0se, Kavaratti. 

Salrna,aged 22 years, Dbo. Cheriyakoya, 
Vadaki:i.a pura HOuse, Kavaratti. 

Muhammed,ag'ed 32 years, Sb. Attakoya, 
Vadkilapura, Kavaratti. 

Sairabanu P.E., aged 31 years, D/O. Sayed Shaik Koya, 
Madal 1-louse, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
Puthiy,Maizil, Amini. 

Cherikoy'a, aged 41 years, Sb. Abdul Khader, 
Pandàram I-louse., Arnini. 

- 
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70. Cheriyakoya M.C., aged 32 years, Sb. Hameed, 

Melachetaa I-Iouse,Kadmath 

Shafee V.P., aged 39 years, Sb. Ismail, 
VadakkilapuraHouse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Hameed, aged 21 years, Sb. Jbrahith, 
Melachetta HOuse, Kadmath. 

Nàjrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iquba!, aged 46 years, Sb. Khader., 
Attalada I-loiise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakiat House, Androth. 

Ilajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal I-louse, Atidroth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada B ithathabiyyapuram House, Androth. 

Asmabi, aged 3S years, Ubo. Koyamma A., 
Mayyampokkada House, Androth. 

80, Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda HOuse, Androth. 

Nusaiba A, aged 45 yeats, I)bo. YousafM.P., 
Achammada House, Andtoth. 

Khaulath L, aged 38 years, Dbo. Nallakoya T., 
Lavana;Içkal House, Androth. 

Balha T., aged 37 years, Dbo. Pookunhikoya, 
Thailath I-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-louse., Androth. 



Naseera .Banu M.K., aged 40 years, DIo. Kunhi Koya, 
Moo1aR;d House,Androth. 

KadeesIcmmabi L., aged 40 years, D/o. Seethi M., 
Lavanak1 House, Androth. 

Saromrnbi T., aged 43 years, DIo. Aboobacker, 
Thachery House, Androth. 

Mullapoo M.K., aged 39 years, DIo. •Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysumrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thacheiy 1-loUse, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinamrnada House, Androth. 

Muthubi P.M., agd 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makkét House, Androth. 

SafiyiM., aged 39 years, DIo. Nallakoya M.,. 
Mathil House, Androth 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil:House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

HussáiE.K., aged 48 years, Sb. Seethikoya, 
Edaya11a1 House, Androth. 

101 Sayeed Mohammd Koya L ,aged 54 years, S/o. Kader P, 
Lavanakkal 1-Iouse, Androth 
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102. 1-lussà.in  K., a ged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada -1ouse, Androth 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
KunfpangtHouse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 yeats, Sb. Saye Mohammed, 
Keechelarn 1-louse, Androth, 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2, 	[)irector of Panchayats, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavar.atti - 682 555. 

3 	I)irector, Department of Labour and Employment, 
Admriistration oi the Union Territory of Lakshadweep, 
Kavaiti 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartment of Agriculture, Administration of the Union Territory of 
Lakshadwecp, Kavaratti, represented by its Director - 682 555. 

I)epartnent of Women and Child Development, 
AdrniiuitratiO.n of the Union Territory of Lakshadweep, 
Kavacatzi, iepresented by its Director— 682 555 

7 	Departinent 6f Fisheries, Administration of the Union Territory of 
L akshddweep, Kavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
TerrtOy of Lakshadweep Kavaratti, 
represented by its Director-682555. 



S 
Lakshadwee Khadi and Village Industries Board, 
Kavaratti, reresented by its Chairman - 682 555. 

Revenue Sub; Divisional Officer, Kavaratti Island —682555. 

Sub Divisioral Officer; Arnini Island - 682 554. 

12 	AssistanEnineer, LPWD Sub Division, Androti Island-682 553 

Lakshá46e District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni island, represented by its 
Executive Officer - 682 551. 

Village (D'weep) Panchayat, Kavaratti Island, represented by its 
Executive Oiicer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented b its Executive Officer - 682 554. 

Village(Dwep) Panchayat, 
Kadathah Island, represented by its 
Execdi Officer - 682 553. 

18, 	Village (Dweep) Panchayat, 
Androth.Islad, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. kadhakrishnan (R1-8 & 10--18)] 

58. OA 392/2013 

I. 	Husih, S/oAboosala, 
Saram1appada (Konchukakada) House, 
Aga 

H
•resntly working as Cleaner, 

RGS EIpitl, Agatti 

	

2, 	Shukoor S/b late Kidave, 
Pakrurnuparibda House, Agathi, 
Present!wking as, Cleaner, 
RGS Hopital, Agatti. 

	

3. 	Latheef, S/6 Attkoya 
Kalkandiyoda Hôus, Agathi, 
Presently w'rking as Cleaner, 
ROS IT?PIt' Agatti. 

v 	' 



Harneedath, Dio Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

Subaid, D/q Mohaied, 
KulaliOda 1-ioiise, Agathi, 
Presently woj<ing as Cleaner, 
RGS Hospital, Agatti. 

Hajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS l-Iospital,Agätti. 

Sheemabi D/b late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently wOki ng as C leaner, 
RGS I-lospital;Agatti. 

Abida,D/oHameel, 
Makkiyachoda House, Agathi, 
Preseily working as Cleaner, 
R(jS 1-lospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

10 	ulaHnan, Sb 1-larnza, 
Kalanithithiyoda I-louse, Agathi, 
PieseMlv woiking as Cleaner, 
RGS l-lospital, Agatti 

11 	Mahamood, S/o Koyassan, 
Arnpeipally 1-louse, Agathi, 
Presentiv working as Cleaner, 
RGS Hospital, Agatti. 

12. 	Saifulla, Sio Abdurahirnan, 
Mariyathoda.House, Agathi, 
Presentl'wdking as Cleaner, 
RGS Hospital, Agatti 

13 	Abduirnan, S/o late Harnza, 
Ml'tatri Hquse, Agathi, 
PiesenJy working as Dhobi, 
RGS 1-lqspital, Agatti 
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Ab d.uIl der, Sb Ummer, 
BiyktkU\ ucla House, Agathi, 
PriN 'diking as Dhobi, 
RGS 1 iospia1,Agatti. 

Abdcilla, S/o Khalid, 
Kandavar Gothi House, Agathi, 
Presently wo'rking as Cleaner, 
RGS Hospit1; Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

1. 

 

The Adinidator,. 
Uniori Territory of Lakshadweep, 
Kavãtti.-682555 

The Chirpèrson, 
Vi llagç (Decp) Panchayat, 
Agátti 11änd Union Territory of Lakshadweep 682553 

The M dical Officer in charge, 
Commuiit-yI1calffi Centre, Agatti Island, 
Uni Tcrritry oLLakshadweep 682553 	 Respondents 

(By AdvóatcSri S. Radhakrishnan (R1&3)) 

59. 	OA•3I2013 

C MuUakoya, aged 44 years, 
Sb Sit ij, Chekiieyarnrnakada House, 
Kada a 	Skilled Lab,ourer, 
Office othe Assistant Engineer Electiicai, 
Eectriëal Sub Division, Kadarnat. 

K.P. JàIä!udien, aged 41 years, 
Sb .1-1ai 	dMadkinachetta,.Kattipura House, 
Ski1IeIabbrer, 
Off ice of`ffi6. Assistant Engineer Electrical, 
Elecu a1 Sub Division, Kadarnat 

K.15 . 1,3.thi4aged 31 years, S/o late Nailakoya 
Kunlu ida House, Kadamat, Ski lied Labowei, 
Offica of •the Assistant Engineer Electrical, 
Liecti wal Sub [)ivision, Kadarnat 

B.M. Madulla, aged 42 years, So Harneed M'elachctta, 



I 
BiivomrnadHouse, Kadamat, Skilled Labourer, 
Offlee obthe Assistant Engineer Electçical, 	 •. 
Electrical Sub Division, Kadamat. 

5. 	K.P.Kuuhikya, aged41 years, Sb late Hassainar, 
Keel acheri y House, Kadamat, Ski! led Labourer, 
Oluice.bf the Assistant  Engineer, Electrical, 
Electrial Sub DiviSion, Kadamat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Union Territory o f Lakshadweep, 
Kavaratti-682;555. 

2. 	The DirectorofPanchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

- 	 3. 	The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Asistant Engineer, Electrical, 
Elect.rbYal Sub Division, Kadarnat-682 556. 

5.!h ; hairPis9n, 
Viliic 1).w 	Panchayat, Kadarnat-682 556. 

(By Advocã;Sri.5..Radhakrishnan(Rl  4)) 

60. OA39/.2Qi3 

UP. Janl S/o CO. Koyamma, aged 39 years 
working as skilled Labourer, 
Animal Hubândiy Unit, 

of Lakshadweep, Kalpeni-682 557 
and ies1 idi ng t Umpiampappada House, 
KalpeI1 J,land-682 557 

T.l?.Mt.1ukoyb, S/o late M.K. I-Iamzakoa, aged 43 years 
working as Skilled Labourer, 
Animal Husbandry Unit, 
UribhTerritóiy of Lakshadweep, Kalpeni-682 557 
and Si.d.ing at Thithiyapada House, 
KäleiIslarid-682 557. 

M. 1--lyder, S/o late M.K. Yousef, aged 43 years 
working, hs Casual Labourer, 
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Animal Husaatidiy Unit, 
Uni,on.Te'rrito'ry ofLakshadweep, Kalpeni-682 557 
and residing t: Manchiyanam House, 
Ka1pehiTlaid682 557. 

4 	K 0 Mohammed lbnu Jaffer, S/o K P Sayed, aged 44 
years, working as Casual Labourer, 
Ana1'H.usbandry Unit, 
UtdIi .Trritry of Lakshadweep, Kalpeni-682 557 
and:esidng.tKakatchiyoda House, 
KalpeniIsland-682 557. 

M.K. Nas.eeçS/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Anih'ial Husbandry Unit, 
Union Territory of Uakshadweep, Kalpeni-682 557 
and reid.ing.t.Malmikakkada House, 
l(alpe.ni Islahd-682 557.. 

M. Kalam, S/oM.C. Muthukoya, aged 34 'ears 
workirg as Csual Labourer, 	. 
Ar 	HUbhndry .Unit, 
Union 1 elIltoly of Lakshadweep, Kalpern-682 557 
and i'eidinØ ht Maral House, 
Kalpeni 1slard-682 557 

K.K MohaiThied Rafeeque, S/o V.K. Kojankoya, aged 45 
yeai'.wkihg as.Casua1 Labourer, 

Animal I-Iusandry Unit, 
Union TeritOiy of Lakshadweep, Kalpeni-682 557 
and residinit Kandamkalam House, 
Kalpe:ni 1i682557. 

8 	M un&Oia, Sb late M C Ahrnedkunji, aged 47 years 
wokihga casual Labourer, 
Aniia1 IIusandry Unit, 
Union len Ito\ of Lakshadweep, Kalpeni-682 557 
and resing Maial House, Kalpeni Island-682 557 

K.Q...A.diU;$a1arn,  S/U P. Assainar, aged.39 years 
working as Casual Labourer, 
Ahimal HuSbahdry..tJnit,............. 
UniOn Territôr' of Eakshadweep, Kalpeni-682 557 
and residing t Kakatchiyoda I-louse, 
Kapeni Islarid-682 557. 

P.;14tishafa, S/o late Sayedmuhamrnedkoya, 
aged 47reai, woiking as Casual Labourer, 
AnnI , Jusbandry Unit, 

• 1 	.......... 



nistrator, 
Union uitOiy of l akshadweep, 
Kav.itUL682 55 

The DirctorOfPanchayat, 
DepaiThcnt fPanchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sri S.. Radhakrishnan) 

62. OA 400I20 

1 	PP. Sirj, agb 4 years, S/o M. Subair, 
PuthiyaPana.am  I-louse, Agatti Island, 
Union Territpry of Lakshadweep. 

Noshad Ali aged 32 years, S/o U. Sabjan, 
Keela Sararnhm Pada House,. Agatti Island, 
UniOn Territory , of Lakshadweep. 

Ml. Ahdul Naser, aged 28 years, Sb M. Abdul Rahiman, 
Me1a1lJOm Uouse, Agatti Island, 
UniotIerritOi'y of Lakshadweep. 

4 	1 P Khahd, aged 30 yeats, Sb Kidave, 
Melc 111am -Iouse, Agatti Island, 
Union I eutoIy of L akshadweep 

K.C. AdulShukoor, aged 38 years, S/o Kasmi, 
Kariyam ,cichetta I-louse, Agatti Island, 
Union: lerritory of Lakshadweep. 

MY. Ni,anüdd, aged 27 years, S/o M. Abusala, 
Melapu .a House, Agatti Island, 
Union l.ertory of Lakshadweep: 	 Applicants 

(By Adat: 	Anilkumar) 

Versus 

I, 	The A1:rato1. 
Uflion. Teitory of Lakshadweep, 
KaiatafU.-6255 

2. 	The Chairperson, 



Union 'hrritory oiLakshadwep, Kalpeni-682 557 
and residing aki Pokkarappada House, 
Kalpeni 10and-682 557. 

(By Ado: ri 1'Unnikrishnan) 

Versus 

I. 	The Adhinis.trator, 
Union Territory of Lakshadweep, 
Kavaratti -682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Unioii Terri :tory of Lakshadweep, 
Kavaratti,-682555 

4. 	The Vetcrinay Assistant Surgeon, 
Village Dwëep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiu! A , bi,d, , S/o Yusuf, aged 40 years, 
Cheriiial1ala House, Kadarnat, 
1Ieip'ei' Dktrkct Panchayat, Kadarnat, 

Ab!ül Shukor, S/o Sayed Au, aged 41 years, 
U kkayachetta 1-louse, Kadarnat, 
Bus [)river, District Panchayat, Kadarnat, 

M. Khalid Sb Nadeer, aged 43 years, 
N4adurakam House, Kadarnat, 
Helper, District Panchayat, Kadamat. 

A\oobkhan S/o Kunhikoya, aged 37 years, 
IKcrt1ii Vlahal I-louse, Kadainat, 
I lelper. District Panchayat, Kadamat. 

(By Advqcat: Sri R. Sreeraj) 

Versus 

Applicants 

Respondents 

App! icants 



Co 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of ,  Lakshadweep-68255:1 

The Director of Panchayat, 
Department of.Panchayat, Kavaratti, 
Union Territory of. Lakshadweep-68255 1. 

. The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-6825 53. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

I. 	Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (1-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

2, 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (1-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 

(By Advocate: Sri Grahious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpni. 

The Director of Panchyat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



4. 	1 he Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

[)irector of Panchayat, 
Department of Panchayat, 	 - 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

I'he Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshad.weep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

App! icant 

Respondents 

Applicant 



s1* .  
The Adrninistratqr, 
Union Territory of Lakshadwêp, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Ki itan. 

I)itctor of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam I-louse, Agatti. 

Ubaid V., aged 35 years,S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

}-lafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o, Ahamed, 
lJriyoda I-louse, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekki lappura House, Agatti. 

UmmerC.K., aged 54 years, S/o AlifT.P., 
Chekkaldal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



Applicants 

10. 	Saromma M., aged 39 years, D/o I-Iarnza, 
Mriyathoda House, Agatti. 

II. 	Ashraf AK., aged 42 years, S/o Ahamed M,, 
Achan Kuttiyoda House, Agatti. 

Abdul kazzak R., aged 33 years, S/o Harnza U., 
Roul lammada l-Iouse, Agatti. 

ShalTahi P.P., aged 36 years, D/o 1-Iamza K., 
Puthiyapura 1-louse, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administratior of the; Union TerriXoy of Lakshadweep, 
Kavaratti-682555 

Director of Panchayats, . 	 . . 
Department of Panchdyats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration ofthe Upion Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: S.i:i. S. Radhakrishnao) 

67. 	OA 4441/2013 

Aboosalih /o Rasheed Koya 
Padalapura, Ki!tän Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri. ShabuSreedharan) 

Versus 

I. 	Union lerritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



I 	 s. 

The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Paiichayat, 
Kiltan Jsiand. 
Union Territory of Lakshadweep, Pin-682558, 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union lei'ritory of Lakshadweep 
Pin-682558. 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep. Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Wordig as Casual labourer in 
Lakshd:dweep Building Development Board, Kiltan. 

l-Iismiioor, S/o Mohammed,  aged 38 years, 
Pakkiyoda (H) Kiltan Islahd., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Davelopment Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (1-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshaclweep Building Development Board, 
Kilian. 	 Applicants 



S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, K juan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaraiti. 

. 	Director of Panchayat, 
Department of Panchayat, Kvaratti. 	 Respondents 

(y Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlai. Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Admintration of the Union Territory 
oil akshadwcep, Kavaiatti —682 555 

The Director (Services) 
Administration fhe Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

Depbrtmeot of Science and Technology 
Union Teritdry of Lakshadweep, 
Kavarthi T  682 555. 
Reprbsented by its Director. 	 Respondents 

(By AdvocatMr. S. Radhakishnan) 

70. OA 492/2013 

N 



t.Qt 

K. Bushra Bgum, W/o Hakeeni, 
Aged 2 yeai, Casual Labdur, 
Office of the Veterinary Assistart Surgeon,  
Animal Husb ndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. 1-larinarayan) 

V ers U S 

Union of india rep. By 
the Administrtor, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The:Diector of Panchayat, 
Department of Pan.chayat, 
Union Territory of Lakshadwep, 
Kvartti Island- Pir682555. 

The Veterinary Assistant Surgeoi, 
Animal Husbandry Unit, Arnini. 
Union Territory of LalKhadweep-682 552. 

The Chairperson, 
\/iilagc (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (Ri -3)) 

71. OA 499/2013 

Rahmath Beegum Keelakunnikkarn, 
WIo. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keeiaknnikkam I-louse, 
Kadamat island 
Union Territory of Lakshadweep, PIN - 682 556. 

Mohanirned Shafi Qraishi Malika, 
S/o. M. Sayedali, 
Data Entry Operator (MONREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath island, Union Territory of Lakshadweep, 
Residing at Malika i-louse, 
Kadamat Island, 

Applicant 

Respondents 



rn 

tD2 

Union Territory of Lakshadwep PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarath i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act; 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respoidents 

(By Advocate Mr. S. Ra.dharishnan) 

	

72. 	OA 507/2003 

MuthuKoya K 
CasuaLLabour, Street Light Maintenance 
\/illagé Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini Islaild, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr. FCG Swamy) 

Versus 

The Adinistrator 
Union Thrritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Ieparttnent of Eleeti:icity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration oithe Union Territory of Lakshadweep 
Kavarati - 682 555 

The Chairperson 
\/i1Iag D\'eep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
i'he Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
KavaraLti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3,5&6) 

73. 	O.A No. 509/2013 

I. 	k4aleelia Beeguni K.C. 
D/o. Incleen Kandilath 
Kaval Ci etta 1-louse, Androth. 

Shahida Beegum K. 
.D/o. 1Iamzakoya 
Kandlath 1-louse, Androth, 

Subaida M. 
D/o. Kidave U.K 
Makkeu I-louse, Androth. 

AyshaBegum P.V.K 
D/o. Y Roob P.K.  
Puthiy2.entamveli Kad 
Androth. 

Rahmath l3eegum IK. 
D/o. l-lamzakoya P.1, 
Kunhal i 1-louse, Androth. 

'lhahira L. 
D/o. Seethi Nallal 
Lavanakal 1-louse 
Andioth. 

Subaida A. 
D/o. Syed Mohammed M. 



Aliyathara 1-louse, Androth, 

1athirnahu Suhurabi P.'V.K 
DIo. Maje ed P.V.K 
Pentarli Kad, Androth. 

Siyad K.han L. 
S/o. Kunhikoya A. (Late) 
Kandilath House, Androth. 

RaisaK. 
ID!. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

I 1. 	1-laseena Beegum C.P.I 
D/o. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	Habsabi 
D!o. Fakarukdheen K. Cheriyadarn 
Ummaftiabiyapura I-louse, Androth. 	 Applicants 

(By Advocate: Mr. KB, Gangesh) 

Versus 

The Administrator, 
Admin itration of the Union Territory 
of Laks1adweep, Ka\'arathi - 682 555. 

2 	Diiectiate of Industiies 
Union :Trritory of Lakshadweep 
Kavaräthi, represented by the 
Director of Industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557 

(By Advocate: Mr. S. Radhak.rishnan) 

74. 	OA 510/2013 

Respondts 

l-laseera 	1-laseenabi Therakkal 
Therakk'-aI 1-louse, Kadamath 
Data Ey Operator 
Vii 1agèflweep Panchayath, Kadamath 

	
Applicant 

(By Advocate Mr.R.Sreeraj) 



1 	The Administrator 
Union Territory of l.akshadweep 
Kavarutti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadama -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The I)istrict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 
Kadamat 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

I. 	K.V.Nascer 
Kodavalappu I-louse, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government SeniorSecondary School Applicants 
Kiltan 	 Applicants 

(13)' /-\dvocate: Mr.R.Sreeraj) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	The Director of Panchayath 



S 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan - 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
COok, Government High School 
Kad amath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

V 	M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Kha!id 
Cook, Government J.B.School 
Kadarnath 	 V  
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadarnath 
Residing at Kunnumpura 
Kadamath Island 
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Ummer PP.! 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.Schocl 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P.  
Cook, Government S,.B.Schôo! 
Kadama th 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyomrnada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	. 	 Applicants 

(By Advocate: Mr.P.V.Mohanan). 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 
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Government J B SchOol 
Kadarnath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	I 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panc.hayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Mariki lam I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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Muhammed Salih 
Aynepura House, Kavarati. 

Fareeda Beegarn 
Molokepura House, Kavaratti. 

Saleem 
Pallicham 1-louse, Kavaratti. 

Bamban 
Nambicham House, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

.Nafeesathbi 
Poodiyam House, Kavaratti. 

Jarnaliyath 
Thirinipura House, Kavatti. 

Fazeela Beegum 
Kannipura House, Kavaratti. 

Ummer 
Thirinikad 1-louse, Kavaratti. 

Firozkan 
Athnachammada 1-louse, Kavaratti, 

Jaffer 
Marikilam House, Kavaratti. 

Arnanulla, 
Mela 111am House, Kavaratti. 

Sirajudheen 
Molokepura 1-louse, Kaväratti. 

Hiyasudheen 
Chamayathapura 1-louse, Kavaratti. 

Fathahudeen 
Kadapurathaba 1-louse, Kavaratti. 

Muneer 
Kuttipapepura 1-louse, Kavaratti. 



Ashik 
Puthiya Alikorn House, Kavaratti 

IViuhammed Musthafa, 
Achadapurakatt House Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipura I-louse, Kavaratti. 

1-lazarath 
Chungam House, Kavaràtti 

Khalid 
Thottathapura I-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

	

I. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture:. 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandiy 
Department of Animal Husbandry 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayàth Kavaratti Island 
represented by its Executive Officer, 

[i 



Pin-682554 	 Respondents 

(By Advocate: Mr.S.Radhakrishan) 

79. 0A582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.SulfabeegUm 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 	- 	 Applicants 

(By Advocate: Mr.P.V.Mohann) 

Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

2. 	Director of Panchayath 
Department of Panchayäth 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Informatipn Assistant 
Office of Library and Information Assistant 
Public LibraryL KilthanIslóild 682 557 	 Respondents 

(By Advocate: Mr.S.Radhairihnan) 

80. OA 601/2013 

Rasheed Koya.S.V., S/o Abdulla Koya P.S., 
Shaiknaveed (F-I), Kiltan Island P0., 
Union Territory of Lakshadweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sredharan) 

Versus 

I. 	Union Territory of Laksbadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2. 	The Director of Pahcha'ath, Union Territory of Lakshadweep, 

/ 



Kavaratti Island, Pin - 82 555. 	 . 	 S 

The Chairperson, Village (Dweep) Panchayat.h 
Kiltan Island, Union Tritbry of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Tertitory ofLakshadweep, Pin —682 558. 

The Library and Infornation Assistant, Public Library, 
Kiltan Island, Union Tetritory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2, 4 & 5)] 

81. 0A63412013 

Malikdeenar, aged 21 yeas, Sb. Hamzath, 
Sara Manzil I-louse, Aga.tti. 	 Applicant 

(By Advocate: Sri K.B. Gangeh), 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union.Teritory of L.akshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration.of the 
Union Territory of Lakshddweep, Kavaratti, 
represented by its Director 682 555. 

Village (Dweep) Pancha'at, 

- 

	 Agani Island, represented by its Executive Officer, 
682 554. 	 . 	 Respondents 

(By Advocate: Sri S. Radhalishnan) 

82. OA 635/2013 

1. 	Fathahudheen K.P., aged•40 years Sb. Sayed Muhammed Koya, 
Kattampalli House, Aa.tti. 

2, 	Younis, aged 31 years, S/.O. Abdulla, Mariyathoda House, 
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Actti. 

3. 	K.M. Shahida, aged 40 yeaerD/o;.Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

4. 	K.M. Amina, aged 46 years(o. Abdul Rahman, 
Kuttiyam Mukriyoda House; .atti. 	Applicants 

(By Advocate: Sri K.R. Gangesh):: 

ersu s 

1 The Administrator, 
Administration of the UniQn Trritory of Lakshadweep, 
Kavaratti-682 555. 

Director of l-Iealth Services, 
Directorate of I-Iealth Services, 
K.ayaratti - 6825.55. 

Medical Officer ,in.charge, 
Community Nealth Ceitre, Agatti 682 553. 

4.. 	Medica? Officer in Chargeav Ganô Spec 	y Hospta\, 

Agatti— 682 553, 

5. 	Village (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Unid 	ritory of Lakshadweep, 

Kavaratti-682 555. . 	. 

2. 	Director of Panchayats, 	'. . 

Department of Panchayat 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 5.54. 	.L 

Applicant 



Project Manager, Desiccated;Coconut Powder Unit, 
Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti - 682 554.: 

The Deputy Director (Adrnn.), Lakshadweep Development 
Corporation, Kavaratti = 682:554. 

Village (Dweep) Panchayat; 
Agatti Island, represented lyits Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhaishn) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. KrniM.P., 
Valiyapura House, Kilthan Island P.O., 
U.T. of Lakshadweep. 	 Applicant 

(By Advocate: Sri P.V. Mohanan)t.(H 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat,. 
Administration of UT of Lkhadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island —682 556. . 	 Respondents 

85. OA 880/2013 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Tei'ritoiy of Lakshathvèp- 682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti island —682 555 
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Director of Panchayat} . 	. 
Union Feri itoiy of Lakshadweep 
Kavarattj Island — 682 555 

H H 
The Senior Adrninjstrt iv Officer 
Education (District Panhayath) 
Union Territory of Lakshãdwèep 
Kavaratti Island - 682 555. 

The Principal 	.. H 

Government Senioi Secondary School 
District Panchayat, KiltaiIs1and 
Union Territory of Lakhadweep 682 558 

(By Advocate: Mr.S.Radhakrjsnáñy: 

86. O.A 89/2013 

K.C.Abdul Khader 
Kulikaiaya Chetta House 
Chetlat Island 
Union Territory of Laksh.d* 682 554 

(By Advocate: Mr.Shabu Sreehä.i).:. 

Versus 

Respondents 

Appi icant 

Union Territory of Lakshke represented 
by the Administrator 
Kavaratti Island —682 56 1 H 

2. 	The Director of Panchayàkh:t 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Senior Administrative Officer 
Education (District Panc'hyath). 
Union Territory of Lakshadweep 
Kavaratti Island —682 55 

The Principal 
Government Senior Secd'ndary School 
District Panchayat, Chetl. 	Island 
Union Territory of Lakshadweep 682 5 54 

(By Advocate: Mr.S.Radhakrisinan). 

Respondents 



87. 0A904/2013 

	
I 	

/ 
	

S 
Kadeeja C.P 
Cli eriyapurakad 
Kalpeni Island 

(By Advocate: N4r.K.B.Gangesh) 

Versus : 

The Administrator 	H, 

Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 55.5 

2. 	Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

Applicant 

The Director (Rural developñit) 
Department of Rural Development 
Administration of the Uniort Territory 
of Lakshad weep, Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013  

Abdul Khader C. s  
Chekkiriyammada I-louse 
Agatti Island 	 .: 

BLLa1 Jamhar T.P 	 : 
Thekiapura House 	H 
Agatti Island 	 . .. 

(By Advocate:Mr,K.B.Gangesli) .. 	• 

Versus 

The Administrator 
Administration of the UnionThititory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territdry o Lakshadweep 
Kavarattj Island - 682 555 

Respondents 

App! icants 



Project Manager 
Desiccated Coconut POwder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682 555 

The Deputy Directdr (dmn) 
Lakshadweep Deve!o$'thent Corporation 
Kavaratti - 682 555 : 

Village (Dweep) PancFiayath 
Agatti Island represented by its 
Executive Officer - 682 553.: 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013. 	H. 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

:. 
Saifulla M.I 
Melaillarn House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada Le,  
Kalpeni Island 

4: 	KidaveK.Q 
Kakkachiyoda House !: 
Kalpeni i-louse 	 Applicants 

(By Advocate: Mr.K.B.Gangh) 

Versus 	i, : 

1 . 	The Administrator 
Administration of the tJnion Territory of Lakshadweep 
Kavaratti Island —682555 

Director of Panchayaths 
Department of Pancha9aths 
Administration of the. t..Jnion Territory of Lakshadweep 
Kavaratti Island - 682 

Lakshadweep Buildingb'eve1opment Board 
Union Territory of Lakhadweep 
Kavaratti represented by its Secretary - 682 555 

N., 



The Technical Officer 
Lakshadweep Building Ieve1oprnent Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented: by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Unio Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Unioh Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - .682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/201.3 

Abdul Salarn N,P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at ChakakelHouse 
Kalpeni, Union Territory of Lakshadweep 

P.Mohamrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, .Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pällath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Governrhent of India 
Ministry olHonie Affairs 
New Delhi - 110 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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4. 	Junior Engineer, 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. 	OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Respondents 

Applicant 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agriciltural Department, Kalpeni 
Kunnamkularn I-louse 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohainmed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of L.akshadweep 

Respondents 
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3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpe -ii 
Pentamveli House 
Kalpei Island 
Union Territory of Lakshad weep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchàyath 
Department of Panchayath 
Administration ofUnion Territory of Lakshadweep 
Kavartti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The Uhiion of India 
Repèented by the Secretary to 
Go\'êiment of india, 
Mihistry of Home Affairs 
New Delhi —110001. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R.2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance oF all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a dircci.ion to the rcspondcnts to regularize their services. In the case of a 

few others who havp bn retrenched on completion of the period of engagement, 

the prayer is for issue a direction to re-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in 'Lhese cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement beng of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is thatthese casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

	

I. 	Secreiarv, State of Karnalaka & Oihers Vs. Uinadevi and Others - 
(2006) 4 SCC I. 

2. 	Slate of Rajasthan Vs. Dava Lal - (2011) 2 SCC 429 



Satya Prakash and Oihcrs Vs. Stale of Bihar and Others - 

(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T. Thimmiah —(1972) 1 5CC 409. 

.Jeemon V.R. Vs. Slate of Kerala - 2012 (1) KHC 397. 

7, 	Stale of Kern/a Vs. Valsomina -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, 	Industries, 	Environment & Forests, 	Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. 	While 7 applicants 	in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 ot the 

applicants in OA 225/2013 have been orking for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 1 0 years and quite a. number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis.without undergoing any regular slection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been gOing on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobsons choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some .of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all 	the High Courts not to 	issue 	directions 	for 

absorption or 	regularization unless the 	recruitment itself was 	made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make. only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the c.ases in S. V.Narayanappa - AIR 1967 SC 1071, 

R. N. Nanjundappci . (1972) I SCC 409 & B. N. Nagarajan -- (1979) 4 scc 

507 - as a one time measure. 



A three judge Bench of the.Apex Courtin Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicia! discipline which is sine qua non for sustaining the system. 

In Harm/rider Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not he a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of/nd/a are 
required to be scrupulously followed. When a departure is 
made jr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must he done within the 
Jbur corners of the delegated power by the authpriiy 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of the appellants were madg in gross 

violation of the provisions containeçl in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Apex Court had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat ificatioi'i or regularization is possible of an act which 
is within the tower and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

 But one disturbing feature that has been noticed in this bunch of 

cases is that the 	authorities concerned, be 	it 	the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight omany of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra).at that point of time. 

Be that as it may, the fact remains that hundreds of employee .s in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Adñiinistration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by theAdministration on its own by utilizing the funds available with it. 

The Adthinistration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments under them. It 	has 	been 	noticed 	that 	in 	some of the 

departthents, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncha?itable, 

to say the least. 

Panchavath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for 1'èmprary Status & Regtlarization introduced by 

• the Uniônof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the 'lopal residents of Agathi Island were initially undertaken by the 

Public Wdrks Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Deparimeni of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1 998'.and prescribe it prospectively to the Panchayats for granting 
tempOrary status to casual labourers as per the parameters of the 
sche/ne. 

The first respondent, i.e: the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admi,iistration prescribes the scheme to the Pancha pals for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) . No casual workers, including the applicants, who are in the 
seriiice of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status ifeligible as per the scheme. 

20. The Division. Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications'Nô'.1297 & 218 of 1998 had rejected an 

identical relief claimed bysome oher casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, nzmely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/icales. We have good reason to rejeci the same as ihose do not 
reveal the applicants' nexus with the Administration of U T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t)2e administratio/ and that would make  all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accomm'dated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchavat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons .......... .... .... . 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As mailers stand, the Administration of U. T of Lks hoc/weep 
has no accountability as far as the matter oJ' regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted, to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts nit her 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench or the High 

Court in O.P.No.28776/2001. Still later, GA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course oFhearig of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchmepts also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The 1eai'nd cunel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to hire  and fire employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases, have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid, it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited . our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this. Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in 0A394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V.(a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of ycars It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, spe&ific qualifications have been prescribed; in 
some other the work cannot be carried but by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection' 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/I TI and the like and also thOse who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but / 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise//slandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
Who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a nOtice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more thanLten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be IT!), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the 1)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 dayst 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged, against any sanctioned posts. or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even ilthey have continued in service 

for a,large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made, It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrómely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 
. 44 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these. employees, who have been toiling 

for years together on casual basis, with utmost cotnpàssion and give them 

the benefit of relaxation in age, educational qualifications etc while making 

regular recruitment. 

Original Application Noa. 212, 266, 268, 299 1  325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. I 

K.GEORGt.JOSEPH 	 JUSTICE'A.K.BAsHE1R 
ADMINISTRATIVE MEMBER 	 JUDICIAL MEMBER 

CERTIFIEO ; TR)JE C019 aa 

ectIicerJ141l 


